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, 
I GOVERNMENT OF INDIA. 

LEGISLATIVE DEPARTMENT. 

PROCEEDINGS or THE COUNCIL OF THE GOVERNOR GENDAL 01' INDIA 
ASSEMBLED FOR THE PURPOSE or MAKING LAWS AND REGULATIONS 
UNDD THE PROVISIONS OF THE INDIAN COUNCILS ACTS, 1881 to 1909 

(94 & 25 Viot., c. 87, 55 & 68 Viet., c. 14, AND 9 Edw. VD, e. 4). 

The Oounoil met at the Council Chamber, Imperial Secretariat, Delhi, on 
Wednesday, the 24th February, 1915. 

PRESENT : 

His Excellency BARON HARDINGE OF PENS HURST, p.e., G.e.B., G.e.M.G., G.O.V.O., 
G.M.S.I., G.lI.r.E., I.S.0., Viceroy and Governol' General, pt'eriding, 
and 66 Members, of whom 48 were Additional Members. 

AFFIKIIATION OF ALLEGIANCE TO 'lHE CROWN. 

The Hon'ble Mr. C. E. Low, C.I.E., made the prescribedaftirma-
tion of allegianoo to the Crown. 

QUESTIONS AND ANSWERS. 

The Hon'ble 1Ir. Ghnuavi asked:-
1. "Will the Government be pleased to stat.&- SWWheJ 

(0) the ~ber and the re~ s ~e mi ti  of all British Indian &'::-
subJects who are now m the different colonies, and how many in bdIaa .. 
each colony and their profession, and rJ;t 

Cola .... 

(6) the number of oolonials who are now in British India, the different'="' .. 
oolonies to which they belong, and their profeaion." f::" 

( 255 ) 



256 QUESTIONS AND ANSWERS. 

[Sir Hal'Court Butler; Rltja Abu Jaf(l1' i Mr. [24'1'B FEBRUARY, 1915.] 
. Olark j Mil' A.sacl Ali. ] 

The Bon'ble Sir Harcourt Butler replied:-

" A statement' containing such information as is available is laid on the 
'" table. It is incomplete. U 

The Hon'ble Raja Abu Jafar asked:-
PrIoeS .r ==s. 2. "Will the Government be pleased to lay on the table a statement show-
=:- ing'the prices of wheat, ~s  barley and gram prevailing in the various 
ProYlaoes. provinces on the 15tb of f'.lch month, during t ~ months of April to 

December, 1914?" 

The Hon'ble :Mr. Clark renlied:-• 

" Statements t giving the information asked for by the Hontble Member 
are laid on the table. 

l\,D'Ure8 for January are now ayailable and hav-e been added. The price 
of peas is not reported from the Pronnces, and the price of tJrMr clal, the 
nearest species of pulse to that mentioned in the Hon'hle Member's question, 
has been substituted for that of peas." 

The Hon'ble R .. ~ Abu Jatar asked :-

3. "Is it a fact that the rise in the price of wheat, etc., has resulted 
in a proportionate rise b the price of inferior grains, and that even the 
poorest classes in India, who use such ;rains, are suffering in consequence P " 

The HOJl'ble :Mr. Clark replied:-

"  A statementt is laid on the table showing the wholesale pricel of rice and 
~ e t and of the inferior food. grains in representative Indian markets during 
the first hall of each of the monihs A1l:,CPOSt and December, 1914. It will be 
observed that although there has been a rise in the ri~ of wheat, the price of 
rice has either fallen or remained stationary and that the prices of inferior 
food grains show either a small rise or, in most instances, a decreue. The 
answer to the question is therefore in the negativ-e " 

The Bonble Baja A.bu Jafar asked :-

i. "Is it a fact that from the time the last rtJbi crops were gatbered in 
1911 to the commencemeni of the present Buropean War, the rise in the prices 
of grains was nOl'lD&l, but that after the war was declared the prices have risen 
by about 60 per ceni or more? " 

The Bon'ble Mr. Clark replied:-
" A statementt is laid on the table which abo". the prices of "heat, barleJ, 

gram and pu1Ie in representative 1ndian mark. during the Irst half of each Of 
the months April, 1914, to lanwuy, 1915. It will be obeerTed that the pno. 
during August, which has been taken u the baIis ~  show no abnOrmal 
tluctuationa eompued with thflle of April; that the tint diltinct ligna of a rile 
occurred during NOTember; and that the JanlW'J. prices are highest in the 
cue of wheat, which .... during that month roogtll1 80 per cent more e ~ 
sive than it 1fII in Augoat." 

The'Bo.'ble IIir teat AU ubel:-
2x& 71 • ...... I. • Will Government be pleued to alate :-
JIIaI'F'" 

Ei'.f (eI) (1) how much 1DODeJ baa been .DOtioned till now for the OOiIIhuo-
tion of the D81r eapital at Delhi? 

(2) how much ~ baa abead1 been .pent OIl (.) the temporal"J 
worb, and (6) the permanent "orb ? 

--------------. ----__ ._. ___ ..... ~  ... ~O __ ••• 

• r .. ~ At .... .~ 
t .. pri8W wit" lMII r .......... 



QUESTIONS ~~  ANSWERS. 257 
[24Tn FEBRUARY, 1915.] [Mil' Asad Ali j Sit, Robert Oarlyle j Sir 

Reginald Oraddock; Sir Hat'court Butler. ] 

(3) whether any more money is required for the temporary works, 
and if so, how much ? • 

(0) whether in view of the present crisis the Government propose to 
suspend the permanent works for a year or more, and stay 
further expenditure on the 8cheme ? " 

The Hon'ble Sir Robert Carlyle replied:-

"A. (1) FJ.'he total of the estimates for the New Ca})ital, sanctioned by the 
Secl'ctary of State, is R~. 9,17,04,300 including &. 1,50,00,000 for 
unforeseen requirements as stated by His Excellency the Viceroy 
in his speech at the Councilll1eeting of 24th March, 1914. 

(2) (a) 'rhe total expenditure against the estimates for the temporary 
works, which were closed on the 30th June, 1914, was Rs. 69,33,889. 
Since that date any expenditure in connection with Temporary 
Works is merged in the ordinary expenditure chargeable 
against the head 'Civil Works' Delhi Province. 

(b) The expenditure on the new city to the 31st December, 1914, 
amounts approximately to Rs. 1,18,00,667. 

(3) The Government of India have no present intention to incur on 
t.he Temporary Works any further capital expenditure of import-
ance. 

B. The Government of India do not consider it expedient at this stage 
to make any pronouncement on their budget intentions and 
consequently cannot now state the extent to whioh it may be 
necessary to suspend operations in oonnet}tion with the construction 
of the New Capital." 

The Bon'ble Mir Asad Ali asked:-

6 •. c Will Government be pleased to state whether they have collected the =:=.. ... 
necessary information as regards the number of Hindu and Muhammadan =-.... 
orphanages in each of the major provinces of India, and if so, to state 
their respective numbers as well as the number of orphans in each 
institution? " 

. The Bon 'hIe Sir Reginald Craddock replied:-

"  A statement-containing the information asked for by the Hpn'ble Mem-
ber has been compiled from the latest reports available and is laid on the 
table." 

The Hon'ble Mir Asad Ali asked :-
'1. "Will Government be pleased to state :-

(a) the number of villSo"e punohayats, hoth official and non-ofticial, a:.-:: 
in eaoh of the Indian provinces? ... n. 

(b) whether Government propose to issue orders for the ~t b is .  

ment of rural boards?" 

The Hon'ble Sir Harcourt Butler replied:-
" (0) The GOTernment of India have no information regarding the number 

of villAge punchayats in India. 
" (b) By rural boards it is presumed that sub-district boards are mWlt. If 

~ these aIready exist throughout the greater part of India. In certain provin-
ces, e. g., the United Provinces and ~ b  where they do not ~ either 
measures of decentralization Buch as tbe"establishment of sub-divisional commit-
tees have been or are being adopted. n 



'. 

258 QUES1'IONS AND ANSWERS. 

[MirAsad Ali; Mr. Olaf'''; ]Jr .. Daclabhoy; 
Sir i. eginald Craddock; Sit· William 
Meger. ] 

[,,4,'l'll PEBRUARY, 1915.1 

The.Hon'hle Mr. Asad Ali asked:-

Provbi f 8. "Will Government. be pleased to state whether they propose to oonsidet· :: i~ 0 the 8ch-isability of including thiru and intermediate classes of carriages in the 
~~ I  mail trains be r~ . ~I  nmacl and e ~ or of r ~ i . fast p8HSonger t.rai DB 
. .~ between these stations soon after or before the mall trams for the oonvemence 

aIl4 DeIhL of third and intermediate class passengers? " 

The Hon'ble Mr. Clat'k replied:-
" The Railway Board will refer t.he proposals to the ltailway Administra-

tion concerned." 

The Hon'ble Mr. Dadabhoy asked :-

9. '"(a) Has any despatch beeu submitted to the Secretary of State for Iudb. 
by this Gm"ernment about the reconstitution of the existing Rigl' 
Courts ar,d Ohief Oourts and the creation of an Imperial Court cf . 
Appeal ior all India, and, generally, for a thorough overhad . 
of Lhe e ~i  judicial machinery ? 

(b) If so, will it.be laid on the table together ",;ith any reply it may have 
elicited from the Secreta" of State r U .. 

The Bon 1>le Sir Reginald Craddock replied :-

" The reply to the 61'Si: part of the question is in the negative. The iattcr 
part of the question therefore requires no answer." 

The Hon'ble 0""JtIr. Dadabhoy asked:-
...... 10. " With reference to the following remark in the Government Reao-
:C-lution on lIr. K. L" Datta's Report on prices :-=----= " Persons on fixed incomes have certainly suffered, and it is Mr. Datta's 
e!. II opinion that the professional cltiSeS, too, ha'fe beeu adversely 

affected, but the circumstances of this section of the community 
do not appear to have been made the subject of detailed 
statistical investigation." 

(a) Will Government be pleased U> state whether they propose to 
undertake at an early date the statistical examination which is referred to? 

(0) With reference to the alleged hardship to persons on hed incomea 
and the professional clas;es, lOll the Government be pleased to state if the 
question of 8pecial measures for the relief of these sections of the oommunity 
will be considurud bI Government? "  . 

The HoBble Sir WjlJja.1D Meyer replied:-

" (tJ) The Government of India do not propose to institute aDI auch inquiry 
into the circumstances of the profeaional ela .... 

(6) Nor do they propose to consider the qustiOD of affording the prof. 
sional claslea or persons on fixed income. any special JD.eIIUl'eI of relief. 
AI regards employ& of Government much baa atn.dy been doae, II 

ohterved in paragraph 80 of the Reaolution referred to in the ql8tion in the 
~i  of inor=:l0 Aa regards other oJ ... , mI Hon'bte friend will 
pemapt refer to 442 of lIr. Datta's Beport where be deaibea the 
sections of the community whom he regards as ba!ing been adl'eneJ, aleoted 
bI the rile in prieeL Apart hom certain eJa.es who are outlide the ICOpe of 
thia que8tion the lilt incfudei holden of Government awl other IeOmtiel aDd 
debentures eatTJiug bed rates of intereIt; Ja"1en, mec1ieal praotitionera aod 
other proffWionaJ oJ... .... income depeDda on C1IItoJDIry f.; pril'ate 
employes (u wen • Government I8mdltI to whom I haTe alreai, referred) OD 



QUESTIONS AND ANS'fERS. 259 
[24.-rH FEDIlUARY, 1915.J [Sir Tf? itliam Meyef; Mr. ])adablioy; Rai 

B{thaclur Sila J.lath Ray; Mr. O c~r . J 

fixed salarie5; and somo priestly castes and scions of old families. I do not 
think that Government could expect much support -if they were to select these 

ss~s as objects of their special h3ne,Tolence, at the expense, of oourse, of the 
g9neral tax pa.yer." 

The Hon'b e Mr. Dadabhoy asked:-

11. "(a) .\Vill GovernmenL be pleased to state the present average annual ::.::r 
Income per head of population in India? i.come per 

(b) Should no estimate or such income be ready, will Government be ~  
pleased to saY,whether they propose to lJrepare one and lay 
It on the table r 

(c) Is it a fact that Sil' Davifl Barholll' and Lord Cllrzon estimated it at 
different periods? 

(d) If so, will Gorernment be pleased to lay all the table the papers, if 
any, c ec~te  therewith? "  . 

The Hon'ble Sir William Meyar replied:-

"I would refer my Hon'ble friend to the answer which I gave on the 
~t  February, ~  to a.u almost precisely similar inquiry by the Hon'ble 
Su Fazulbhoy Cm·rlmbhoy. A copy of this answer * will be placed on the 
table. 

For the reasons then stated the Government do not at present contem-
plate the preparation of such an estimate as the Hon'ble Member suggests." 

The Bon'ble &ai Baha.dur Sita Nath Ray asked:-

12, "(4) Is it a fact, ~ published in the newspapers, that the Home Gov- ~  
ernment have agreed to take a considerable portion of the shares and also to ~ 11 
guarantee the interest on the capital of a company about to be floated at ~ 
Home for the mauufact\ll'e of synthetic dyes? !.O:::-teeteri 
(6) If so, hate the Government detailed information about the proposed ~.  

underta.king? If no sllch information is in the possession of Government, will of ii.--
they be pleased to sta.te whether they propose to obtain full information on the ba -

matter in question and to place sllch information on the table of this 
Council ? 

(c) Will the Government be pleased to state whether they propose to 
appoint an expert committee composed of officials :md European and Indian 
~e t eme  of the mercantile community, with a view thoroughly to inquire 
mto the subject of the special industries whioh can be successfully carried on 
in the country at the present juncture and how, and whether, St te~ i  and 
to what extent, should be given for the promotion.of suitable and special 
industries ? 

(cl) Will the Government be pleased to state whether any measures are 
likely to be adopted for the promotion of industries in India to manufacture 
goodI which are now imported from Germany P JJ 

The Hon'ble Mr. Clark replied:-
Ce (G) and (6). The attRntion of the Hon'ble Member is invited to a 

communique • of the 11th instant, which summarises the latest i rm ti~  at 
the disposal of the Government of India on t1le subject of the National Dye 
scheme. A copy of the communiqlle· has been laid on the table. 

As regards (c) and (el), the question of the promotion of industries during 
the war, having in view the cessation cf imports from enemy countries, forms 
the subject of a resolution which is to be discussed to-day, and if the Hon'hle 
Member sees DO objection, it lVould be more convenient that the matter 
should be dealt with then than in reply to a question." 

• Not priDted with thee PIOOMdiDp. 



260 QUESTIONS AND Al'SWERS. 

( llcri BahMut' Sita Natli Bay: M.1'. Clm'k. ] [24'l'R li'uRUARY, 1915.' 

The Hon'ble Rai Ba.hadur Sita Na,.th Ray asked:-
r ~. 18. "(0) Will the GoYernment. be pleased to lay on the table a statemen:. 
~~~str  showing the quantity of sugar importccl into India in the months of September, 

Ootober, November and December, 1914, and fo1' the corresponding period in 
1913 and also the average allllual outturn ill India P 

(b) Do the Government propose to take any steps by way of State-aid or 
otherwise to assist the sugar industry in this oountry ? " 

The Bon'ble Mr. Cla.rk replied:-

" (a) The statement • asked for i8 laid on the table. 
H (b) The GO'fernment of India nre fully alive to the importance of assist-

ing the s~ r industry in this country,. and f?r some yearsJ:st bave been end£',n-
Touring to effect impro'fements whICh WIll enable In n S11oCJ'8,f to compete 
with imported sugar. Efforts are being made, first, to secure an increased 
yield by the selection of improred varieties of cane and better cultivation and, 
t..~  to improve the processes of manufacture. Full details of the work 
now being eone by the various Provincial Departments of Agrioulture 1\ill be 
found in the proceedings· of the last two meetings of the Board of AoCPl'iculture, 
copies of which are pl:"!ced on the table; but I may mention that an important 
aoclimatization and cane-breeding station was established at Coimbatore in 
1912 under Dr. Barber, that a ~ rC e farm is being started in the Kamrup 
district in Assam and that the Bihar and Orissa Government are contempbt-
ing the establishment of a similar farm in Tirhoot. In 191:1 lIr. Keatingc, the 
Bombay Direotor of ~OTic t re  visited America, Hawaij, Japan, FOrD10Ba and 
Ja'fa to study the 81l:,0'tlr industries of those countries and bi~ report has recently 
been published. AI; regards manufacture, a B1l:,"Rl' Bngineer Expert wu in 
1912 appointed to the United Pronnces for three seasons. Valuable results have 
been obtained, and the appointment has been recently extended for a further 
period of two seasons. A small plant for making high cta. ,.,. from -which 
~ r can readily be manufactuml, has been co1l8tructed and is now being 
exhibited in the U nited r Ti ~. In addition to these measures, a grant in 
one case and a loan in another have been made by the United Provinces Gov-
ernment in order to e c ~~ the del-olopment of Central Factories. 

"GenerallY8peaking the chief difficulty is tbA exneedinglylow yield of 
Indian cane compared with the aTel'a:,oc of other cane-growing countries. Knob 
work has been done already in this connection, but further r ~ and 
detailed efforts will be required before the yield is raised to a satisfactory 
~ re.  

The HOJl'ble Rai Ba.hadur Sit. B.th Bay &lked:-
t' ~I'i'  14. "Will the Government be pleased to .tate whether, and if 10 wheu it 
:-%::.-is proposed to declare, under the powers conferred by the .!am ubour ;nd 
~.  Bmigration Act, 1901 (VI of 1901), that th" b r~ct  of Whimpur, 
...... Sibsagar, Nowgong and Darrang shall ceaee to be subject to the apecial prori-

Blona of the Act mlating to laboor-districta and to the CODJequential p!O?iaiODl 
relating to penalties and prooedure P" 

The Bo."le 1Ir. Clark replied:-

"The GoYernment of India have decided that the labour dittricte of 8il.,. 
rA1cbimpur, Nowgong and Darrang should oeue to be IUbject to the ~ 
refmed to hI the lIon'ble lIember. It baa been deeidec1, howevel that the 
8ue of ~ N~ c ti  under. aection 221 or the Awm Labour aDd B:nipation 
Act.1rhiIlh 18 -.rr to gIve elfect to the decision, IDAI be _ OO ~ 
made after the orden of the ~ of State have been received on t.he • 
proridiDg for C8I'bIin matteD reJatiog to reeraitment of labouzen for A-m." 



QUESTIONS AND _ANSWERS. 261 

r.24trH FEBRUARY, 19lu.] [Pandit Bishan Nctrayan J)(II1'; Si" Robert 
Clwlyle; 8m'd(w Dalj it Singh; Mahat'aja 
llanajit Sinha of .Nl6shipur; Sir ReginAld 
Craddock; Sir Faz'ltlbho!l Ourrimblw!/; Sir 
lf7illiam Melle1'.] 

The Hon'ble Pandit Bishan Narayan Dar asked:-

15. "(a) Have Gm-el'nment received a memorial from Raja !I ukund Deb 
of Puri in Orissa? ~ 

MuJmDdDeb 

(b) Has the attention of Government been drawn to an article headed of PurL 
"The R~  of Puri" publishe:l in the Bengali on 23rt! Octoher, 191-.L? 

(c) Is it a fact that since 9th Septemher, 1913, no pension has been paid 
to the Raja by Government? " 

The Hon'ble Sir Robert Carlyle replie·l:-

"The answer to (a) and (b) is iu the affirmative. Inquiries will be made 
regarding (c)." 

The Hon'ble Sardar Daljit Singh asked :-

16. "Has the attention of Government been drawn to an article headed PoJWeal 
,e Political Pension" which was published in the Express on 11th N ovember, ~ to 
1914 ? " Ihiiaua4 Deb 

ofParL 

The Hon'ble Sir Robert Ca.rlyle replied:-

" The answer is in the affirmative." 

The Hon'ble Maharaja. Ranajit Sinha of Nashipur asked :-

17. ",,7' ill the Government be pleased to furnish acorn parative st.atement kpart et 
showing the quantity of exports of wheat, rice a.nd gram from India since the ~~ 
outbreak of war, and the quantity exported during the corresponding period froalJldla. 
of the last year ? " 

The Hon'ble Mr. Clark replied:-
"The comparative statement· asked for by the Hon'ble Member has been 

laid on the table." 

The Hon'ble Maharaja Ranajit Sinba. of Nashipur asked:-

18. "Will the Government be pleased to state whether they propose to Qraai ., 
issue orders for granting licen.ces for fire-arms more freely than hitherto? " ~ .. 

The Hon'ble Sir KegiDald Craddock replied:-
"The issue of licences under the Arms Act is m ~ by Local Govern-

ments ; the Government of India do not consider that any orders on their part 
are at present called for." 

The Bon'ble Sir Fanlbhoy Currimbhoy asked :-
19. "(0) Have replies been received from Local Governments and b ic~.  

bodiea to this Government's circular letter inviting their opinions about the t:=.. 
recommendations of the Ourrency Oommittee ? " cr.:: -: 
(6) Will the opinions be laid on the table when received?" ::.::: 

., t:Jae 

The Bon'ble Sir WiJ1jam Meyer replied:-
" (0) In view of the outbreak of war, it waf; trepresented by several of the 

authorities consulted that it would be better that _ they should defer the sub-
misaion of their opinions until normal conditions had been re-established; and 

CIIn'eJIq 
Co· ..... 

" 



262 QUESTIONS A.ND ANSWERS 

[Si.r William JIeyer j Sir Fa:mlbho!/ Orwfim-
bhoy; Mr. Olat'k; Sit' Robert Oarlyle. ] 

[24TH ~E R ARY  1915.] 

the G er~me t of India intimated tlleir concurrcnce in this view. Thus only 
a few replIes have yet been receivtd, and the Go,-ernment do not anticipatt1 
that the complcte body of opinions will be before them for some time to come. 

(b) They are therefore not yet in a position to say ",hether the correspond-
ence can eventually be made public." 

The Hon'ble Sir F8rZUlbhoy Currimbhoy asked:-

AeQldslUoa 20. "(a) Is the question of the acquisition of uuworked coal-fields by Gov-
OfUDW'orke4 d'd t" f thO G d 1.. __ 
coal-flelclae:l ernment un er CODSl era ·ion 0 IS oYernment, an .ua.s any correspondence 
Gonnua passed between this Government and the Local Governments on the subjoot? 

(b) Will the papers, if any, relating to this suuject be laid on the 
table? " 

The Hon'ble Mr. Clark renlied:-.. 
"The question of the acquisition by Government of unworked ooal-fields 

is not under the consideration of the Goyernment of India and there is there-
fore no corresponclence on the subject to be laid On the table." 

The Hon'ble Sir~ r b  Currimbhoy asked :-

"'bUeb. 21. "Will Government be pleased to state what r rt~ has been made iT 
~  the sc em~ for the establishment, b~ the I ~er. ti  Federation of Master 
g:u Cotton Spmners· and :Manufacturel"8 Assocmtlons, of a model cotton plant-
~ ation in the Lower Bari Doab Canal Colony of the Punjab ?" 
CUIaI 
GeJaQ. 

The Hon'ble Sir Robert Carlyle replied:-

"The Government of India are not aware what progress has been made 
with the scheme for the establishment of a model cotton plantation in the 
Lower Bari Doab Colony, but they will inquire." 

The Bon'ble Sir Jlazulbhoy Currimbhoy asked ~ 

22. "(a) Will Government be r~~ to give the number and details of =...... oollisions and other a.ccidents on In' railways during the current financial ......... 
...... hll-year? =-=- (b) Has there been any inquiry into the recent case of fire in a moving ==-~ train· near Poona ? 
P-. (c) If so, will the report be published ? 

(d) Is it a fact that because of the absence of a communication cord in 
the train, the Guard could not get timely iniormation, and the fire. could not 
be promptly extinguished ? 

~  Are not ra.ilwayauthorities bound to provide communication cords on 
all trains ? 
(I). H not, will Government be ple&Seli to istue stringent orders in that 

behalf ?" 

The BOD'blc :Br. Clark -repliOO :-

" (CI) C m e~ figures relating to all accident. which occurred during the 
current Anancial year are not available at preamt, 88 the Rail,,&), Board'. annual 
repori on aooidenta is pepared from reporta mbmitted h.1 raiin,.. at the end 
of each financia1Yf!M, reports of serious accident. only beWg I8Jlt to the Board 
bI telegram when they occur. The Board alao receive report. of the NUlta 
of inquiries held into aerious accident. II lOOn 88 t~ have been completed. 
I can state here only the number of accident. wh1ch haYe been reported to 
the BaibY&1 Board since 1st April. 1914_ This Dumber is 18, of which 18 
were eollilionl between traiDs, 10 were derailment. and 8 were due t4 other 
C&UJeI. 
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[24.TH :PEBRUARY, ~  [Mr. Ola1'k; Sil' Fazfllbhoy OU1'rimbhoy; Sir 
Ibrahim Rahimtoola. ] 

(b) If the Hon'ble ~Iember refers to a case which occurred on the 21st May, 
1914, the reply to hhl qllestion is that an inquiry was held at Miraj station on 
the 25th May. 

(c) The report of the inquiry was published on the 7th November. 
(d) The train in question was a mixed train, that is, one consisting of both 

coaching and goods vehicles, and as the latter wel'e not fitted with the vacuum, 
brako, the inter-communication apparatus could not be worked on the train. 
The evidencc recorded at the inquiry shows that only a very few minutes 
elapseu between the outbreak of fire and the pulling up of the train, but 
owing to the dryness of the t·imber of which the caniage was built, and to 
the fact that a strong wind was blowing, the fire could not e~bee  prevented' 
from spreading. 

(e) and (t) The last returns available show that only about one-half of 
the goods vehicles running on railways have been fitted with thp-vacuum brake 
apparatus upon which the provision of communication between passengel'8, 
guard and driver is contingent, so that there are still pl'actical difficulties in 
the way of arranging 011 mixed trains for a means of through communication 
bet-ween 'Passengers, guard and driver, The position is improving yearly, 
the proportion of goods stock fitted with· the ~ c m brake having rjsen from 
10'73 to 48·70 per cent in the last seven years, but considering that the 
speed of these trains is comparatively slow and that they usually stop at all 
stations, the Railway Boar{l have not yet made it obligatory On railways to*pro-
vide inter-communication on such trains.') 

,. The Ron'ble Sir Fazulbhoy C ~rimb  asked:-

23. "Is the question of the introduction of electric traction on Indian rail-btr.;:::_ 
ways under consideration of Government? J, =--

nIhrIII'ao 

The Hon'ble Mr. Clark replied:-

Ce No proposal for the general introduction of electric trnction on Indian 
Railways is under the consideration of the Government. Reports have, 
however, been prep3rel regarding the introduction of electric traction on 
suburban lines in the neighbourhood of Calcutta and Bombay, but no decision 
has been yet arrived at in the matter." 

The Ron'ble Sir Fazulbhoy Currimbhoy asked:-

24:. "Will Government be pleased to lay on the table the papers, if any. PoliQ of . 
relating to the policy of this Government regarding concessions in respect of =.uaa;:' 
oil-fields pIt ~.  

The Hon'ble 1Ir. Clark replied:-
" The papers relating to the policy of Government regarding concessions 

in respect of oil-fields are confidential amI I regret that they cannot therefore 
be laid on the table. Oil-winning concessions are granted under the Milling 
Rules of India, but petroleum is included in what is known as the reserved list 
of minerals, concessions for which, as being resources of national importance, 
are only granted to British subjects and to companies mainly British in 
constitution. I, 

The BOD'ble Sir Ibrahim Rahimtoola, asked :-

15. c, (a) Will Government be pleased to state whether instruction in Electro-~  .. 

Therapeutics and ~ e is gi van at present in any of the Government ~ 
medical schools and colleges in India. & r..:. 

(6) If the answer to the above question is in. the aflirmative, will Govern-
ment ~e pleased to furnish a list of such schools and coll60ae8 ? 
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(c) If the answer to question (a) is in the ncgatiyc, "ill G01·ernment be 
pleased to state whether they intend gradually to introduce such instruotion in 
all mediaal institutions in India? " 

The Hon 'hIe Sir Regina.ld Craddock l'Oplied:-

" (it), (b), and (c). Instruction in Electro-Therapeutics is gil-en at DAhra 
Dun and in the Calcutta and LuckllOW Medical Colleges and will, it is under-
stood, be shortly pro·rided. also at 11 adms and Labore. While the Govern mont· 
of India are prepared toenconrage the growth of i it ~ r instruction in this 
field, they regard inst.ruction ill ma .. sage as appropriate to thp, currioulum of 
nursing institutes rather than of medical colleges and are not inclined to 
faTour its introduttion into the latter class of institution." 

The Hon'ble Mr. Rayaningar asked:-

Lou IOC1l1· 26. "(a) Is it a fact that the Departmeut of Agriculture does not lend iw-
=::.:r proTed ploughs to cultivators for experin;ental purposes ? 
maoMnery 
~ (b) If so, do Government propose to take stepa to populariae the DIe of 

improved machinery for cultivation by the free loans of such machinery to 
oultivators on their r is i ~ sufficient security? " . 

....... ... ., 

.....a ...... 

The Hon'ble Sir Robert Carlyle replied:-

" It is believed that improyc.d agricultural implements are lent to cultivators 
some provinces and espeoially in the Punjab. 
The question whether this is the best method of popularizing improved 

implements is one for Local Governments and Administrations to decide, but the 
Hon'ble :Member's ~ti  will be brought to their notice." 

The Hon'ble Mr. BaYMingar wed:-
27. "Do Government propose to consider the desirability of wiiening the 

scope of the A:,oricultural Loans Act, 18S4, 80 as to facilitate the grant of loans 
to bolUifide agrioulturists to carryon industriea lubsidiary to agriculture P ,. 

The Hon'ble Sir Robert Carlyle replied:-
,; The Government of India will consider the question." 

The Bon'ble Mr. Bayaningar asked:-

28. "Do Government propose to offer special rewards for improved 
methods of manufacturing natural i ~O  ? " 

The Bcm"le Sir Robert Carlyle replied:-

"The whole qumtion of the poesibility of encouraging tile natural ~ 
industry Y88 OODIidored at a repreaentati ve conference which met the dar 
before ye&teniay. The recommendations madP. are now being coDlidered." 

The Bon'ble 1&. Bayanipg&l' uked :-=-=-- D ... (4) 11 it a fact that now, on acoount of the German oooupat;iou R of Belgi1lll1, maD,. of the Belgian f&rmen and other upert workmen are 
_Mr "'thrown out of emploJ.mentp 
=.la (6) If ~ do the Goyernment int.en:1 to take IQOh ItepIM ma1 be JM*ib1e 

to IeCtlre the 18mee. of lOme of them for promoting proltable farmin.. and 
other pOJIible induatriea in India r " ""-D 

TIle Bcm'ble Sir Robert Ca.r17le repUecl:-

"80 far II the GoYemment of India are ."1Ie the aunr to the .. put 
of the qutation is in the al&.nnative. 
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As Belgian and Indi'ln condition!; differ so greatly it is very doubtful 
whether any action on the lin33 s ~e tei could ~e  be taken." 

The Hon'ble Mr. Rayaningar asked:-

30. "(a) Is it a fact that difficulty is experienced by illiterate and ignorant =:.:::,. 
people in rural areas in readily distinguishing currency. notes of fifty rupees =::, 
from those of ten rupees on account of the s me es~ of size and colour? Go100n. 
If 80, has the attention of Government been drawn to such difficulty? 

(b) Do the Government propose to consider the expediency of issuing 
these notes on materials of different colours? " 

The Hon'ble Sir William Meyer replied:-

"The difficulty mentioned in the Hon'b1e Member's question was brought 
to the notice of the Government of India some time ago, and prior t.o the out-
break of the war they had taken up the general question of improving the form 
and design of their currency notes in this and other respects, and the consider-
ation of it was well advanced. Under present conditions it is not considered ... 
expedient to proceed further with the matter at once; but the question will be 
resumed as soon as normal conditions are re-established. 
'rhe queiltion of colour printing has a.lso been under consideration in 

connection with the general examination of the subject to which I have just 
referred." -

The Hon'ble Mr. BayaDingar as'ked:-

31. "Has Government recoived any repo!'t about the Salva.tion Army's ~~ 
new settlement for released criminals at Perambore? If 80, will it be aid on == 
the table P 

The Hon'ble Sir Regina.ld Craddock replied:-

"The Government of India have no information regarding a settlement 
established by the SJ.lvation Army at Perambore for released oriminals." 

SIR SASSOON JACOB DAVID BARONETCY BILL. 
, 

The Hon'ble Sir Ali Imam moved that the Bill to settle the 
endowment of the Baronetcy conferred. on Sir Bassoon ~b David be taken 
into consideration. 

The motion was put and agreed to. 

The Hon'ble Sir Ali I Dl&1Il also moved that the Bill be passed. 

The motion was put and agreed to. 

sla JAMSBTJIlB JEJEBBBOY BARONETCY BILL. 

The Bon'ble Sir. Ali Imam :_f( My Lord, since the intro-
duotion of the Bill relating to the Baronetcy conferred on Bir lamaetjee 
Jejeebhoya communioa:ion has been receivel from the Bombay Government 

esti ~ certa.in m i i.~ti s  and as t ~e modifioa.tions have got to be 
oonsiderea, I pray that Your Exc:illency be pleased to allow items Nos. 3 and 4.-
on the list of business to stand over." 

His Es:oel!ency the President agreed to this COU1'86. 
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INDIAN pATENTS AND DESIGNS (TEMPORARY 
RULES, BILL. 

The Hon'ble Mr. Clark :-" I move for leav6 to introduce a 
Bill to extend the powers of the Governor General in Oouncil ri ~ the oon-
tinuance of t.he present war to nuke rules under the Indian Patents and 
Designs Act, 1911. The occasion for this legislation arise!J 801ely from the 
war Government consider it desirable that during the present hostilities 
power should be taken to refuse to receive applica.tions for the grant of patents 
or registration of designs from persons who are b ect~ of a State at ,,"ar 
with His Majesty. To allow such applicaLions-or in other warde; to allow 
enemy subjects to acquire ri~ ts in India-would cle.lrly be at 'fariance with 
Government's general policy in regard to hostile trading, and legislation is 
necessary since the contillgency of war was not contemplated when the Patents 
Act of 1911 uas framed, and is not ooyel"ed by it. The Bill also provides for 
the a,oicianoo or suspension of patents or designs held or registered by or 
for the benefit of enemy subjects, and for the grant of compulsofY licences to 
persons other than such subjects U uless some such powers are taken, the 
oolltinuance in force of pateuts held by enemy subjects would interfere with the 
production or importation of articles now covered b~r Buch patants, which 
IDay be urgently required in India. We are also taking powers-following 
the example of the United Kingdom-to issue the lioences not merely for the 
duration of the war but for the whole unexpired period of the patent, 
since it would cle3rly not be for the interest of manufacturers or others to take 
out such a licence unless assured of the enjoyment of its privileges for a 
reasonable and definite time, and there would otherwise be BOme risk that the 
object of the provision would be defeated. At the same time I ,ish to make 
it quite clear that OUI' aim is noi the oonfi.acation of enemy rights. Licences 
will only be granted when it can be shown that it is in the general interests of 
the country, or of a section of the eommunity, Of of a trade, that a supply of 
the article in question should be secured. 

" The provisions of the Bill follow closely the provisions of the similar 
legislation which has been passed by Ria Majesty'S Government since the 
outbmlk of the war. " 

The motion was put and agreed to. 

'!'he Bon'ble Mr. Clark also introduced the Bill and moved that 
the Bill, together with the Statement of Objects and Reasons relating thereto, 
be publishe:J in the GtJZeUe oj Ifllli4 in English, and in the lOC'&l official 
Gazettea in Bnglish and in such other language. as the Local Government. 
think fit. 

The motion".. put and agreed to. 

fte ... ". SiI' L Cra44eck moved that the Bon'ble Hr. G. H. 
B. Xemick be added to the tWeet Committee appointed to report 011 the Bm 
to amend the Poreipen Act, 18M. 



.. 

RESOLUTION re INDIA.'S GRATITUDE, DEVOTION AND 267 
LOYALTY TO HIS MAJESTY THE KING. 

[21TH FEBRUARY, ~.  [Mr. Das.] 

RESOLUTION BE INDIA'S GRATITUDE, DEVOTION 
AND LOYALTY TO HIS MAJESTY THE KING. 

The Hon1l1e Mr. Das :-" His Majesty's visit to India opened a 
new era in the political life of Indians. It seemed as if the gates of heaven 
had bean suddenly opeI1ecl and a flood of light broke upon the immense popu-
lation They had believed that their sovereign was God's ViceO'el'ent on earth. 
They saw the object of their faith and rea.lized the truth of it. 0 

"On severa.l occ lsions when the crowd eager to fe3st their eyes on the 
royal personage were held back by the police, RiA Maj esty responded to the 
wishes of the crowd. Most likely His Majesty expressed his sympathy in 
words like these 'Buffer those men to come un to me &.nd forbid them not, 
for they are the ch.ildren of my Empire.' This sympathy reminds one of a 
memora.ble instance in the life of one who was greater than all e ~t  kings. 

" Owing to t es~ and other incidents of a similar nature, proving His 
Majesty's sympathy for the people, tlleir abstract notions of loyalty developed 
into attachment and devotion to the Royal·personage. 

"These sentiments in tlleir turn developed I the responsibilities of the sub-
jects to preserve the glory of the Crown, to support the dignity, honour and 
prestige of the sovereign. 

If In the discharge of these obligations the millions of India are ready to 
give their life, limb and property. 

" .A river runs its course o,er miles and miles to meet the ocea.n, to be 
merged in the ocean and form a part of the mighty ocean. But ~  the 
river reaches the sea, the sea for a time refuses to absorb the mudt,y waters of 
the river. 

c, During this period there is a. boundary line showing the difference in 
colour of the two waters. 
"Such is the position of India. in the British Empire. India occupies a 

place in the outskirts of the British Empire. 
" As the river longs to merge in the sea. and lose its distinctive identity, 

so had India. looked forward to the day when she would form an integra.l 
pa.rt of the British Empire, when she would be allowed in the privileges of the 
Empire and be3.r the burden of the Empire in times of trouble and danger. 
This long cherished hope of Indians was fulfilled when Your Excellency sent 
T ndians to the theatre of war. We consider this an invaluable boon. The 
theatre of war is the altar where sacrifioes to the honour of the Empire are 
being offered. It is the stage whm'e the hiitory of the Empire is being acted 
and its glorious future foreshadowed. 
"How our countrymen have aoquitted. themselves in the disdmrge of 

their respective duties, it is not for us to racount. We are grateful to His 
Majesty for having recognised the ser ice~ of some of them in a manner of 
which any soldier in Burope would be proud . 

• , The words whioh His Majesty res~e  to the Indian soldiers at the 
front constitute a commitment of the honour, pr83tige, and the righteous 
prinoiples of British administration to his millions of subjects in India. 

" This Bogal Oommission comes to us through our brethren at the front, 
who are shedding their life blood to earn for us the privilege of being reckoned 
88 worthy oitizens of the British Empire. Hence it comes to us as a herit&o0'6 
with a sacred duty attached thereto. The heart of the nation has been moved, 
and the nation's resolution to spare neither life, limb nor property to secure 
success in the war stands firm and unswerving. 

" The 8ympathy shown by His Majesty to the wounded soldiers bact put a 
tongue in every wound, which exhorts the Nation to persist and persevere in 
their "(I.olution to uphold the prestige of the Empire. 

" HaDing put our hand to_the plough, we oannot turn back till the fUl'rowl 
are deep enough to serve as graves for the enemy. 
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"The British Empire, like the mighty ocean, has been roused to fury. 

All the streams in the British Empire over whioh the sun never ~ts are 
pouring their waters to swell its volume It's mighty waves with Britannia 
riding over them will soon s\veep away all opposition, and then the British 
Empire, like the ca.lm sea, will once more pursue its b~ e e t objects to give 
peace and prosperity to mankind. 

cc It is believed tha.t Germany ex peeted that India would suppo!"t her in 
this war.. If Germany harboured such an absurd belief it only shows how the 
West is often mistaken in its reading of the Indian character. It is all the 
more remarkable that this mistake should tia ve been made by a Notion 'whioh 
claims to have made a special study of anoient Indian literature. 
" Wh3tt is this wa.r ? Is it not a wa.r between the moral forces of humanity 

and brute power? The objaot of the war is to establish the supremacy of 
brute power over all that is good and noble and virtuous in man. 

" Germa.ny made remarkable progress in the cultivation of science and 
literature. Science and literature are monuments testifying to the victories of 
humanity over brute power. . 
"Who ever thought Germany concealed an a¥Pssin's knife under an 

academical costu.me, with which she wishes to stab humanity in the head and 
heart. . 

"The great national epic, Ba,mayan, e.~cribes a war just like the present. 
It was a war between an elliled prince, spending his days in the jungles, on the 
one Ride, and-his ant&:,ooonist was a ten-headed monster-a reigning king 
with an enormous army composed of trained stalwart soldiers. But the 
forlorn prinoo had a righleou. cau.e and the mfJNl r~. of II .Gi.tly pt!r801lal 
cha1·acter. When the exiled prince deoided to punish the monster king for 
his unrighteous and impudent conduct towards a virtuous, helpless lady, his 
righteous cause and his moral eharacter attracted an immense army to support 
his cause. 
"The poet says even the anima.ls rendered voluntary serrioe. 
" The result was the ignominous death of the monster king. 
"The present war resembles the one between Rama and Ravana. It is the 

BaflUJ1Itma of Europe. 
~'  intense was the sympathy of the Indians for the virtuous prince, and 

how intense their hatred of the monster king, may be judged from the faot that, 
though centuries have elapsed since the epic W8A written, even at the present 
day, in the most remote nllages, this war is reproduced tmnUtJU, in Jal,.tM (Ii 
rrimitive form of the stage), and the people rejoice to see the defeat and 
IgIlominous rleath of Bavana.. 

"It is absurd tosuppoae that a country whose f'lriUiou fDOrBAip t16 fIi,.lfIDII, 
helO of BomtJgtIfUJ and tJutu.ol_ his opponent, would sympathise with 
Germany in her ambition to subject humanity to brute power. We Indiana 
do not belieYe in the power of the sword to rule over ma.nkind. The 
8WOrd 1JlIIy slaughter and make ma'PRCre, but the sword oan never dilp1aoe 
the sceptre which it is meant to guard. 

"In the past, in the primitive stage of aooiety, the aword waa uaed to Jdll 
anUnaIs which were the enemies of man, and now it is used to kill GermaDI 
who are OO118ina-german of beaata. ' 

"I am oonftdent I am i~ expreaaion to the feeliDp of ml OO ~me  
iDside this ohamber and out.ide ita walla, when I 8&y that India 18 relOlved ~ 
riak all abe pea?"" to.ecure the defeat of thia enem1 of hnmQnit1. 

• Though ~ present we do Dot bear arma, hut our bare &1'IDI will bear uma 
at the tint eall of . ~i . . 

" We mow that this war will cripple our meaDl, which would othenriIe-
have'beP.n, available for the impruvement of the conditiun of the people and the 
administrative machine?" but this me&DI only a si~eme t of the needed 
refOl'IWl for a future tIme; whereaa the lUooeII of the enemy ID8&1l8 ~ 
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replacement of justice, morality and the principles of civilized administration 
to brut-e power. Our success in this war will mean a century's :peace and 
prosperity to the World, and no price is too high in such n bargain. 

"With these remarks, I move the following resolution :-
(This Council recommends to the Governor General in Council the communication to His 

~r ci  es~  the e~ i  of sincere natitude, devotion and loyalty with which the 
Immense populatIon of India. have been drawD towards the throne by His M<ljesty's personal 
~tte ti  to. Indian soldiers in the theatre of war and in hospitals, and the consequent unswerv-
Ing re;::olubon of the Indians to support the honour, dignity and prestige of the Empire 
regardless of the sacrifice it may entail on tern:' ') 

The Hon'ble Sir Gangadhar Chitna.vis :-" lfyLord, thereso-
lutio]1 has my cordial support. His Majesty has always been a fliend of India, 
and all his acts beginning with his visit to India as Prince of Wale3 have had 
for their object the contentment and the progress of the people of this country. 
His. Majesty's last act is quite in keepi.ng with his past kind attitude towards 
India. It was only to be eXllected that such a good and benevolent Emperor 
would take the earliest opportunity to make his Indian soldiers feel that they 
are under his special care. Almost the very first thing, therefore, that His 
}fajPsty did on reaching the front was to visit the Indian trenches, and to 
cheer the soldiers with kind words of Royal en,couragement. In England, too, 
His Majesty has been attentive to the wounded Indian soldiers. His 
Majesty's visits to the hospitals ~ e had a yery encouraging effect not only 
upon the s i~rs themselves, but upon the whole Indian people. His Majesty 
has placed us under a gratitude whioh India will cherish for years to come, 
and whioh has confirmed the people in their resolution to help the suocessful 
termination of the war in any way within their power. My Lord, the Gov-
ernment of India should convey to His Majesty these feelings of the people. 

" With these words, I beg to support the resolution." 

The Hon1l1e Mr. Barua. :-" I have no doubt that the reso-
lution will have the cordial support of this Council. His Majesty, while 
visiting this Empire, captivated the Indian people by his graceful message 
to his Indian subjects, and that was a· great step in the advancement 
of the loyal feelings of the population of this vast empire; they are 
bound to His Majesty by a tie that will never break or get loose. My 
Lord, I venture to point out, however, that the rebolution as it stands 
seems to indicate that it is only as a consequence of His Majesty's personal 
attention to the Indian soldiers at the front that the resolution of the Indians 
to support the honour, dignity and prestige of the Empire remains confirmed 
and unswerving; it is certainly far from our intention to say so ; and although 
I have not put forward any formal amendment, I beg to ask Your Excellency's 
permission to allow me to submit to the consideration of this Council whether 
the resolution would not read better by adding after the word 'consequent' 
the words 'enhancement of the' , and whether the words 'consequent 
enhanoement of the unswerving resolution' will not more thoroughly repre-
sent the re:tJ. sentiments of His Majesty's subjects in India. It would be 
unjust, even inadvertently, to oommit to a wording which may imply that the 
vast Indian populati.on had ever wavered or ~  but for His Majesty'8 
attention to the soldiers have wavered an iota in their l'esolution to stand by 
the throne and the interests of the Empire in this great struggle. That pledge 
has already been given; India has resolved from the beginning and will con-
tinue to be resolvP.d to the end, to play her part bravely and cheerfully in 
helping the Bmpire in coming gloriously out of the struggle in whioh it is 
involved. That His Majesty's personal sympathy and oontaot with th6 Indian 
soldiers have greatly enhanced the e isti ~ loyal feelings of his dear Indian 
subjeots, there is no doubt; and that is, I think, the real point the resolution 
aimlJ at making. I therefore crave Your Excellency'S permission to submit 
that the Counoil may consider whether in the wording of the resolution some 
alteration of the sort I suggest could not be made to make our ee i ~ more 
clear and expressive. 

" With these few words, I beg to support the relOlution. " 
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The Hon'ble Mr. Dadabhoy :-" My Lord, I rise'to say that this 
important resolution bas my whole-headed SUpPOl·t and t ~t I associate myself 
with all that has been said on the subject by the Hon'ble Mover and the 
Bon'hle Members ,,-ho haTe preceded me. I wish to emphasize the fact that this 
is not a formal or conventional resolution and is net the result of mere 'senti-
mentality and flabby emotion,' but it emanates from a deep-rooted affection 
for the person of His Majesty and an undeviating attachment to His Throne. 
His Majesty, since llis accession to the Throne, has closely identi1it .. d himself 
,vith the hopes and aspirations of the citizens of this Empire. With the intui-
tion of genius His Majesty has found ways and mea.ns to l'eOOncile the hopes 
of the people and the interests of Gov'el'nmcllt. Probably no other Monarch 
has eyer had so deep a knowledge of the history of the great nation he is 
called upon to mould and govern. 

" My Lord, the resolution is self-explanatory, and gives a true estimate of 
the feelings of the people. His Majesty has always been popular in India. 
His many expressions of Imperial favour have made a deep impression 
on the people here. His Royal me~ es of sympathy for us his Indian 
subjects and his exhortations to 11S to look forward to the future with 
hope have e r ~e  us and have given us new visions of our position 
in the Empire. The Dews again that His Maje.cdy has i~te  the Indian 
soldiers in France and in England and. is taking a personal interest in them, 
both wounded and unwoundei, has been hailei with joy and gratitude in this 
country. Our;loyal feelings have been daepenei and strengthened, and it is meet 
that His Majesty should have an official communication on the subject from 
the Govemment of Your Bxoellency. India will never ~t that to Hia. 
Majesty we owe the admission of Indian soldiers into the noble a.nd eulted 
order of the Victoria Cross. 

" With these expressions, I warmly support the resolution before the 
Council." 

The Hon'ble Mr. Banerjee :_U My Lord, _1 feel myself in 
complete sympathy with the observations which have been made by my 
Hon'ble friend over there with regard to the terminology of this resolution. 
What I feel is this, that if we are in substantial agreement with the 
sentiments contained in the resolution we need not, having regan! to ita 
importance, quarrel about the wording. I am sure, My Lord, that this 
resolution will commend itself to the un stinted support and the enthusiastic' 
acceptance of this Oouncil. It concerns our gracious Sovereign His Yajesty 
the King-Emperor, who by his sympathJ and beneficence has enthroned him-
self in the hearts of his Indian subjects. My Lord, I may observe that 
sympathy is the traditional possession of the Royal House of England and the 
~b ti  of Her late llajesty Queen Victoria, which we regard .. our 
na Charta, and the p'rooiamatioD8 of His Iate ~ King Edward vn 

testify to the settled attitude of affection which the 1 HoUle of BDglaDd 
has always felt for the people of India. My Lord, Hia 1rIajeat1. when Prince 
of Walea, after his return to England on the occuion of the presentation of 
an address by the Lord MaTor of London, observed that sympathy is the 
dominating principle of BritISh rule in India, and this note resounds in "err 
aentenoe of the many speeches which lIia Majesty made On the oocaaion of the 
royal visit. . -

., )(1 Lord, the resolution refers to the acbievement. of the Indian 101. 
cMrs; and aure1;y we are all proud of them. I am 1111"8 that His ce e ~ 
the Commander-in-Ohief, who organised them and &ent tbom abroad, mad be 
ver,proudOfwbatthey have done. They have worthiJ1 maintaiDed the tradi-
tions of the Indian s ~  traditions of courage, reaourcefulneJ8 and initiative 
and &lao those ~er traditiona of humanity in which the enemiea of Bngland are 
80 conspicuously ti~. My Lord, His lIajest, baa felt the d8f!J)e8t intere.t 
in the we1f&1'8'Of the Indian soldiers, baa Tiuted them., talked to them and hal 
felt a personal interest in their well being j on one of them he baa conferred the 
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Victoria Oross; three of our soldiers have won this coveted distinction. We 
hope and trust that this is the inauguration of a policy which will throw open 
the gates of the commissioned ranks to Indian soldiers. ~i  Lord, I understand 
there are at this moment ahout 200,000 Indian soldiers at the seat of war. If it 
was 'needed ten times that number could he recruited in India, for the Indian 
continent presents a 'Vast and limitless field of recruitment and behind the 
soldiers stands the vast population united as one man in defending the glory 
and the integrity of the Em pire. ~i  T.Jord, our lives, OUI' properties, our 
resources are all consecrated to the service of the great Empirn to which we are 
all so proud to belong, and which for us and for all those who have the privilege 
to live under the British flag nleans never-failing justice and expanding progress 
and freedom. 

"With these words, :Nly Lord, I support whole-heal'tedly the resolution that 
has been moved." 

The Hon'ble Rai Bahadur Sita Nath Ray :-" ~I  Lord, 
it may seem superfluous to make repeated declarations of our unswerving 
loyalty and devotion to the Throne and Person of His Gracious Majesty, but I 
be~ leave to deny it. Since we first came into. contact wit.b the English, our 
ee i ~ have never been so keenly l11oved; and, whether individually or colJec-
tively, we have never been more intensely actuated to serve His Majesty and 
the righteous cause which His Majesty has so appropriately espoused. There 
never has been a greater enthus:asnl or a more genuine aspiration amongst the 
divergent racf"S, creeds, and ReCts to render themselves useful to His Majesty's 
Government in some shape or other. I hayc np.ver seen a greater alacrity to 
go th\'ough any form of sacrifice for helping the cause which His Majesty's 
Government bas fittingly taken in Land; and why is this so, and what is the 
root cause of this universal out-burst of loyalty and devotion? There can be 
only one answer and it is this, that the emergency which has gil"en rise to the 
present situation is indeed extraordinary and unique, and we all know that our 
lives, fortunes and worldly prospects are indissolubly linked up with the 
British Goyernment; and I may say that the prosperity of our country depends 
on the successful termination of this struggle, which is indeed a struggle for the 
very existence. It is on acoount of this that our Indian s ier~ have cheer-
fully responded to the call of duty and gone to the theatre of war to fight for 
the Empire, and it is fitting that the multitudinous raCeiJ and creeds of this 
empire have risen as one man, with a degree of spJntaneity unknown before, 
to support the cause of the British Government. My Lord, this is only one 
aspect of the que3tion, but there is another which is only personal, but none-
the-less to be lost sight of. We are proud to say that His Gracious Majesty 
the King-Em peror is no longer an im personal abstract and an unknown 
factor to us. We all have had the proud privilege and satisfaction of 
gratifying our eyes with the sight of His Majesty in person in all the 
splenttour, dignity, glory, show and pomp of His exalted position. We were 
fascinated as it were with the grace and charm of His manners. We remember 
well and with genuine satisfaotion how His Majesty tried to impress upon one 
and all conneoted with the Government of this country the great fact that 
the keynote of the administration should be sympathy, and sympathy alone. 
If any further proof of this were needed it has been once more furnished. by 
His es~'s recent action in personally going to the front and visiting the 
wounded .a.ndian soldiers in the hospitals, which shows His Majesty's anxious 
solioitude for the welfare and comforts of His brave Indian troops. It is 
therefore fi.tting that we, as the representatives of the people of this country, 
should acknowled.oae our appreciation of the kindly feelings which prompted Ilia 
Majesty to these aots of mercy and grace. 

Ie With these few words, I beg to support the resolution." 

The Bon'ble Maharaja Rana.jit Sinha of Nashipur :-" My 
Lord, 1 aasociate myself with the resolution which has just now' been moved by 
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mv Hon'blc friend l.fr. Das. l.{y Lord, in tbe '~A t m  session of the 
Council when my Hon'hle friend Sir Gangadhal' Chitnavis moved a resoIu· 
tion ro;arding ~  we gave vent to our genuine teelings of unswerving loyalty 
and'de;'otion to the Throne and Person of His 1m perial Majesty and our 
ea!rerness to sacrifice all that we would possess to e ~ the Empire to bring 
b~ t the successful termination of tho war. My Lord, His Majesty's visit to 
the Indian troops in France and his kind inquiries about their comforts have 
enhanced, and deepened, the feelings of our. gratitude and loyalty nnd devoHon 
to His Majesty's throne ~ ~rs . In t1llS CI'luntry tllere is not a single soul 
who is not ready to offer hIS ~ e and property for the sake bf the Empire un· 
til the milital'ism of Germany IS smashed. 

,. It is, My Lord, with these few word"" I beg to support the resolution 
which has just been moved." 

The Hon'ble Sir Fazulbhoy Currimbhoy :-" My Lord I 
support the resolution, knowing as I do the feelings of my c 'r ~e  
The whole of India is grateful to:His Majesty for His ~ci  visit to the 
Indian soldiers at ~ e front ~ in t~e. ~it . s. . This is highly 
complimentary a.nd highly encouragIng, and It IS satisfactory to note that the 
Imperial favour is fully deserved by the troops. 

" My 110m, the war has already evoked in India an outburst of loyalty to 
the rrhrone and tho British Government, unique in the annals of the British 
Em pi: -, or f?r the m tte~ of that, in ~e annals of the World,. and to-day we 
are as determIned 8S ever In oW' resolution to render all a88lStance in our 
power t{) enable the B:itish G e~me t to prosecute. the war to a finish. 
There iB nowhere any d6S1l'C to spare either men or money In the Cause. The 
fact that our Indian soldiers have distinguished themselves in the war and 
have maintained the best ~ti ~s of the Indian Army, is inspiriting. ' The 
hiO'h distinction of the Vlctona Cross won by two of them is one of 
whlch \\e are all intensely proud It is a matter of special Mtisfaction 
to us on this Council that two of our Oolle&oO"Ue8 are taking an active part in 
the war with credit to themselves and the country . We ff'el elated that the 
gallant Malik ~m t' ~ t Khan ~  the lJaharaj Kumar of Tikari have 
attracted the notIce of Fleld MarsbalSIr John French, and have been mentioned 
in despatcbes. Such examples are highly inspiring. The one predominant 
idea in India is to help in the successful prosecution of the war in every way 
possible. There is no other thought in our minds at present. 

" My Lord, I wish to take this oooasion to acknowledge on behalf of the 
public our warm appreciation also of Your Excellency'. kindness to the 
wounded Indian soldiers, both at Bombay and at Baarah. Your Excellency'. 
act in visiting eaoh wounded soldier detained in the Lady Hardinge War 
BOBpital at Bombay and making personal inquiries about his needs and" com-
forts, baa made a favourable impression in India, whioh wUl have an abiding 
inflnenoe on the loyalty of both the Army and the people. • t 
"With these few words, I support the resolution." 

The Bon'ble llaha::ja KaDiDdra Chaud.ra Ifa.di:-
" 11.1 Lord, it may be truly . that every day of the war h.. brought 
Indm nearer England in closer honda of loyalty and union. Ria Graoi01ll 
lIajesty the King-Empenn:'1 visit to tbe front and the kindly Tisita paid ~ 
Their Imperia.1l1ajestiee the King-Emperor and the Queen-Empreaa to the 
lDc1ian 80idiera in ~ it  have produced a wave of enthusiasm 'Which it beiD« 
feli throughout India, and 'We hope that our gratitude will be oommwdoatea 
to His ImperiallIajesty the King-Emperor. . • 

CI I desire cordiallr to 811pport this resolution. It expre"9 the 181118 of 
the Natiun, aud we, 81 representative&, should aU IUpport thia ftIIOlution. It 

w 
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The Hon'ble Mr. Rayaninga.r :-'; }Iy Lord, I heartily support 
the motion before the Council. Weare loyal, devoted and beholden to His 
Majesty our beloved. King-Eml}eror, as much for His Majesty's l)ersonal 
attelltion to the Indian soldiers at the theatI'e of war, as for nlany other 
inst.ances of His llajesty's, as well as of His wOl·thy representative's, YoUr 
Excellency's, gracious solicitude for the welfare of the Indians. My Lord, it is 
our most valued privilege to be the subjects of His }'iajosty and to be the 
citizens of the great British Empire. It is our duty to stand by the Empire, 
and we are In'oud to know that OUI' brethren in the front are discharging 
their duties in a Dlanner worthy of them and of the cause for whbh they 
are fighting. IIow I wish more of us had the requisite training and oppor-
tunity to juir. His 1[ajesty's Arllly. Sl>eakingr as the l'epresentatiye of the 
zamindm's and landholders of ~ r s  I have the greatest pleasul'e to assure 
you: My Lord, that we are resolved, fh'mly resolved, to make whateyer sacrifices 
that may he expected of us) for Inaintaining the honour, dignity and prestige 
of the Empire." 

The Hon'ble Mir Asa.d Ali :-" My Lord, in supporting heartily 
the resolution before the Oouncil, I may be PCf1nitted to say that loyalty is 
often expresged better by deeds than by words. That India continues to assist 
materially in the mighty defence of the Empire is ample evidence of her 
genuine and abiding loyalty to the British Throne. Both in their OWll interests 
a.nd in the larger interests of the Empire, Indians are prepared to uphold and 
maintain the best traditions of the Empire. 

c, Our King-Emperor's good-will towards His MajeFlty's Indian subjects 
is too well-known to need reiteration. We are in de ed deeply grateful to our 
August Sovereign for His Majesty's personal attention t.o and kind solicitude 
for the Indian soldiers who have gone to the front. No Sovereign, My Lord, 
has evinced such 8 deep interest in the welfare of his subjects as His 
Majesty the King-Emperor. Therein lies the secret of the people's attach-
ment and devotion to the person of His }iajesty. His Majesty's trust and 
confidence in the subject population of His vast Indian dominions is now 
'being amply repaid, and a never-ending stream of offers of help continues to 
flow from India. U  -

The Hon'ble Raja KushalpaJ Singh :-" My Lord, India 
cannot but acknowledge with a deep sense of gratitude His l\rajesty's gracious 
solicitude for Indian sol4iers in the theatre cf war and in the hospitals. His 
Majesty has, by a seri~ of acts of kindness to lndians, especially io Indian 
soldiers, hound ~  himself with the bonds of loving loyalty, unequalled in t.he 
history of India for its strength and intensity, the hearts of all classes of Indian 
people, but none are more gra.teful to him than the large landholders of Agra. 
Their loyalty is traditional, and they are firm in their resolve to stand by the 
Empire at all hazards, and at all costs. 

c, With these few words, I associate myself with the resolution." 

The Bon'ble Mr. Ghuznavi :-"My Lord, I rise to give my 
heal'tiest support to the resolution which has boon moved by my ftiend the 
Hon'ble Mr, Madhu Sudan Das and to endorse every word that he has said as 
\Yell as those uttered by the speakers "I-ho have preceded me. EYer since that 
memorable day 'when the news was flashed of the declaration of war, everv Indian 
heart has been stirred to its utmost depths and India has risen to c1aim an 
honourable place in the front rank of battle, and under Y our E ~ e c 's 
initiative has been able to pour forth her troops across the seas; and her sons, 
standing shoulder to &houlder with the sons of Great Britain and the Colonies, 
have been able to fight the common foe of peace and tranquillity. Her 
princes and peasants have equally buckled their swords and are Fhedding 
their life's blood in defence of the Empire, of which they have recognized 
themselves to be an integral part. Ever since that moment a spontaneous and 
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generous competition amollgst the pJ'inces, chiefs and people of all olasses 
has risen as to who can the more readily place himself and his resources at 
the service of the Empire. Rich and prodigal offers have been made by 
prinCPB and rulers, whereas those ]tumbler than them have offered all their 
resources and all the; possessed. A surging acclamation of her common faith 
and loyalty has gone forth from the Hindu Kush to Gape Gomorin and India has 
railied spontaneously to t.he call of the Empire. When the Kaiser, the disoiple 
of Fredrick Nietzsche, the apostle of brute foroe, threw down his gauntlet in 
defiance of the peace of the world, to the law of nations and to the rights of 
humanity, he lit.tle dreamt from what distant shores its sons would pour forth 
in defence of peace and justice-he little droamt that the Himalayas would 
march to the avenging of the Ardennes. 

"Now, My Lord, :r ask, what is the cause of this general manifestation of 
Indian loyalty which seems to have touched the imagination and stirred the 
hp.arts of the people of England and has been a source of the most pleasant 
surprise to the stay-at-home Londoner, as we gather from the English papers? 
The main cause no doubt is that paz Britannica, which has assured to upwards 
of three hundred millions of ludians peace and tranquillity at home, settled 
government, eyen-handed justice, and absolute religious toleration. ~e  

it is due to that reasoned sentiment inspired by powerful ~ si er ti s of 
enligbtened self-interest, because the India of to-day is the creation of England j 
her destiny is entwined with that of England; and her educat.ed olasses 
that represent the masses are the products of E~ is  training and English 
thought. Thirdly, My Lord, India's ready participation in the war is due to her 
recognition of the absolute necessity and justice whioh have impelled England 
to unsheathe her s oyord in e e c~ of the liberties and the integrity of a 
weaker "State. But, My Lord, if we ,,-ere only to search the heartB of the 
millions of this country, we would find that there is one reason more for this 
spontaneous outburst of loyalty, and that is our allegiance and devotion to 
the person of His Gracious ltIajesty, Our King-Bmperor. Ever since His visit 
to our shores, when His Gracious Majesty delivered to His Indian subjects 
His message of ' Good-will and Hope', He has been enshrined in our hearts 
and we have been drawn nearer to Him. In Him, we have recognised not an 
alien king, ruling with however great a sympathy for his subjects, but an 
Emperor of Hindustan itself, crowned in this historio City of Past Glories and 
in this tru ~  1m perla I Delhi of our future hopes. A further proof, if that 
were needed, which His Majesty has given of His love towards His Indian 
subjects, is the personal attention and care which His ~i st  paid to the 
Indian soldiers, both in the field of battle and in the hoepi . This has stirred 
our hearts afresh and has evoked feelings of our sincere gratitude. The 
personal interest whioh Their Majesties displayed, while recently visiting the 
Brighton pavilion, now turned into a hospital, caused the Indian soldiers, some 
of whom were dangerously wounded, to lustily cheer their .i ~ and many 
to wave their disabled hands. This has certainly given an additional 
stimulus to Indian loyalty and it has made us all the more determined 
to uphold the ~ it  and prestige of our Empire coi.te gw ~. 

" My Lord, one word more and I have done. From my plaoe in this 
Council in September last, I ventured to answer the question .. to what would 
be the attitude of Indian Mu.almans if Turkey were involved in this war. 
Now that Turkey, against her best interests and against me advice of the 
entire r e ~ comm;:!1. of India, has followed a IUicidal poli"1 in goiug 
to. war ag&lnat Eng18 ,the words I ventured to utter on that occaaion 
have been more than amply juati1led. llu8lalmana under Britiah rule 
have rallied to a man to the c&uae of the Bmpire and have not gone a 
hair'a breadth astray from their traditional path of loyalty and devotion to 
the British Throne, u th.9 knew full well thit in this war no ~  question 
is inTolveci. The Hol1lroran incuIcat. obedience to Oonatituted Authority· 
and 10 ~ sa l{1l8I&lmana are in full enjoyment of their religious riri~ 
and liberties, they are bound to act up to their Ialamie preoept. On bebalf 
of the )(u_ln1ana therefore I beg of Your Bxoellenor to ootiTq to Ria 
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Majpsty the King-Emperor an expression of our unflinching and unalterable 
loyalty and determination to stand by the Empire under an circumstances, 
come what may. . 

"With these words, My I.Jord, I beg to support the resolution. " 

The Hon'ble Pa.ndit Madan Mohan Malaviya :-" lIy Lord, 
! have lnuch })]easure in supporting the resolution which is before the Council. 
It is perfectly true, My Lord, that the news that His Gracious lIajesty 
had been l)lcased to go to the theatre of war and to visit the Indian soldiers there, 
did cause immense satisfaction throughout the country, and it is only right 
and proper t.hat we should request Your Excellency kindly to convey our 
feeling of gratitude to His ::Uajesty. We are sure, :AIy J.Jord, that it will be 
a matter of satisfaction to His Majesty to know that His gracious acts are so 
closely noted and so deeply appreciated by the people whom He loves. For the 
rest, I do not think many words are needed at this Inoment to assure B is 
Majesty of the unswerving loyalty of the Indians'. My Lord, deeds far more 
eloquent than any words that we can employ have, day after day, during the 
last many Inonths, proclaimed on the battle-field the devotion and determina-
tion of India's sons to stand by England. It is pleasing to think that such 
deens are even at this moment being performed at the theatre of the war, 
and there is equally gratifying evidence of the determination of the general 
population in this country to supply whatever of men 01' money may be 
needed to keep up the war until victory shall have crowned the efforts of our 
Killg-Emperor. 

" My Lord, India's loyalty to England rests not on hopes alone,'but on the 
more solid foundations of faith. I cannot bette)' express the attitude of India 
towards England at this juncture than by adopting the words of a great English 
poet, and a woman too, who has said : 

, Hopes have precarious life. 
Thf>y are oft blighted, withered, snapped sheer off. 
But faithfulness ca!l feed on suffering. 
And knows no disappointment Trust in me I 
If it were needed, this poor trembling hand 
Should grasp the torch - Strive not to let it fall 
Though it were burning down close to my flesh. 
No beacon lighted yet. 
England, I i~  be true. Be thou also true unto me.' 

"And true to each other, bound in indissoluble ties of union and friendship, 
the might of England supported and strengthAned by the might of India, we 
will r~ t an invincible front to the War-Lord of Germany and every other 
Power, great or small, that might wish to measure its strength with the British 
Empire. We are identified each with the other. We rise or fall togetber. But 
we shall rise, and not fall, as sure as the sun rises after the night. May God 
bless our efforts and our prayers 1 

" I heartily support the resolution." 

Ris Excellency the Commander-in-Chief:-" The gracious 
messa!re addressed by His Majesty the King-Emperor to the Princes and 
and . ~ es of India, which your Excellency read to Council at the opening 
of the Simla Session in September last, is still fresh in our recollection. In 
that mess&oooe His Majesty referred in moving terms to the magnificent offers 
made by the Princes and People of India to place their Ii ves and resources at 
the disposal of the Bmpire. and to the ties of love and devotion which bound 
his Indian subjects to himself, These offers have since taken practical shape; 
the ties of affection have been put to practical proof; and India has, I think, 
good reason to be proud of the results achieved, 

" Your Bxcellency at that s!.me Gouncil Meeting referl"ed to the strength 
of the F01"Q8 then being desp'\tched fl'om India to the front. Sinoe that date, 
further calis have been made upon us, and the numbers then indicated have 
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been largely exceeded. There is no tetter proof of the anxiety of the people of 
India to take their share in the war than the ciro umstanoe that at no tiu\e in 
the history of tho Indian Army has recruiting been sO good ns at present. 
Many of the sick and wounded invalided back to India from the ~T .r are 
also ioud in the expression of their desire to be sent again to the front. 

c; The Hon'ble MOler of the 1'6s01 ution before us refers' to the feelings of 
gratitude and loyalty whioh haye been elicited by His Majesty's personal 
attention to Indian soldiers in the theatre of 'war and in our l}ospitals. As 
evidence from another sourCe of the deep and lasting impression made by His 
Majesty's gracious personality upon the troops in the field, I may here 
quote from Field-Marshal Sir J. French'8 last despatch, that of tho 2ncl Feb-
ruarv, as summarised by Reuter. Sir John French s:.ys thesalienl feature of 
thE ~ er ti I s since the middle of November was the presence of Hjs Majesty 
in the field, which was the greatest help and encouragemen t to the troops after 
the long and arduous bat tIe of Y pres-Al'mentieres. 

" Sir John, in the course of his remarks on the opera.tions, says that though 
the troops have been subjected to the IDost severe strain, their spirit has 
remained high and confident, and that the Indian troops have fought with the 
utmost ste~ st e S and gallantry whenever called upon. 

" Sir John French goes on to speak of the splendid work' of the Medical 
Corps, and this leads me back to. the Hon'ble Member's allusion to India.n 
soldIers in hospitals. It may interest Hon'ble Members if I give a few details 
showing how oomplete are the arraD::,ooements for teudingtbe sick and wounded-
a matter in which we may claim to be far ahead of our enemies. We have 
provided with the various Expeditionary Forces sent from India :-

32 Field. Ambulances capable of dealing with 3,000 casualties at one time; 
23 Hospitals equipped with the most up-to-date appli&Ilce';, capable of 

accommodating 7 ~ patients ; 

About 580 Medical Officers, 230 Assistant Burgeons, 600 Sub-Assistant 
Surgeons and approximately 7,600 other personnel, inoluding hOHpital establish-
ments, Army Hospital Corps and Army Bearer Oorps. 

8 Hospital Ships have been equipped in England and two in India. 
Three ambulance railway tra.ins have been equipped in India, and the 

personnel of five ambulance trains have been despatched to France and 
Egypt. 
The Imperial Relief Fund'has placed at our disposal over £10,000, with 

which to supplement our resources, and which is being expended in the pro-
vision of additional comforts for the siok and wounded. 
In addition to all this, there are a number of hospitals and convalescent 

homes in England for the acoommodation of Indian aoldiers, equipped by 
volun tMY effort and managed by varioUl Home institutions. 

" Your Excellency, in your speech at the opening of the Simla Session 
expressed your confidence that the people of India would shrink from DO 
saCrifice and would loyall, O(H)perate with Govemment in maintaining 
internal Ol'der and in doing all in their power to secure the triumph of the 
arms of the King-Emperor. I think that the present loyal resolution soee 
far to show how correct was Your Excellency'. judgment of the feelingl of 
the people of India, aDd I would ask Your Excellency to aocapt it OD behalf 
of Government and arrange for ita traumjaion to lIiI lla]eat1 the King-
Emperor. But ainea some criiioiam of the wording of the reaolution hal been 
forthcoming, I would auggeat to the Hon'bIe Kover that auch amendment. 
might be made 81 would came it to read 81 follows :-

I This Council recommmc11 to the Goveraor-Gener.al iD Council that Hil s ~ iu 
Ccnmcil may be pleued to commUDicate to Hil Graciou MaiMy the feeliDp of Iiaoere 
gratitude, deYotiOD sad loyalty with which the immeue popal&tioa of ludia han heard of 
Bil Majelty'l gracioaI penonal attention to Ind_ IOJdien in the theatre of war aDd iD 
ho.pitah, &ad the I I ~ NIOlatioa of Judi.... to apport the houoar aipdy aDC1 
,..age of the Empie, ,I of the -.crifiee it _y _tat1On them'." I 
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The ~b e Mr. Das.-" I am very thankful to His Excellency 
the C mm er i C i ~  for his suggestion, and I most thankfully accept the 
resolution as amended by His Excellency." 

The Hon'ble Sir Ibrahim Rahimtoola :-" Will Your Excel-
lency permit some of us to address the meeting on the resolution as amended ? 
We wish to tal\:e part in the debate 011 the resolution that is no'w before us." 

His ~~ ce e c  the President :-." You did not get up in your 
seat t.o give any inclication that you wished to speak." 

The Hon'ble Sir Ibrahim Rahimtoola :-" Each member was 
gettinc:r up one after ano.ther, and we 'Waited till we had a chance. Will Your 
Excellency be pleased, before the 1rlover is called upon to reply, t.o allow me to 
say a few words." 

His Excellency the President :-" Very well." 

The Hon'ble Sir Ibrahim Rahimtoola :-'" I am muoh obliged 
to Yonr Exoellency. I think that on an occasion like this it i& "necessary 
that representative Indians who are called here to serye on the Impe-
rial LeO'islative Council should give expression to the senthnents of the 
people ~  India on a question of such importance, and I therefore rise, 
Sir, to a5sociate myself with the expression of ~ e feeling of unswerving loyalty 
and whole-headed devotion to the Crown which t.he preJJent resolution seeks to 
do. I hope Your Excellency is satisfied that India, throughout its e~ t  

and breadth, is unswervingly loyal and fully" determined to do the best it 
can to help the cause of the Empire. It is no nf\W8 to say that ever since 
Your ~ ce e c  has taken charge of the office of Viceroy, you have shown 
great confidence ·in the loyal devotion o! this .country towards the Orown, and 
I think that the mark of confidence which Your Excellency has shown towards 
the people of India has been more than amply- ti i~ by the manner. ~ 
which the whole country has stood by Great Rl'lt81n at this hour of grave CrISIS. 
I need hardly assure Your Excellp.ncy, and, through you, His Imperial Majes-
ty that the hearts of the people of India have been deeply touched by the 
i~ ess and consideration which Their l'lajesties have personally shown 
towards the Indian soldiers on the battlefield and in the hospitals. I wish to 
reiterate the :fi.rnl determination of the people of India, not by words but by 
deeds, to stand shoulder to shoulder in sharing the burdens of the Empire and 
to shrink from no sacrifices which may be entailed thereby. I trust that India's 
attitude on the present cc~si  will be ~r er  .sppreeiated and that any 
small lincrerincr doubt whIch may have eXISted agaInst the whole-hearted devo-
tion and ~ t  of this country ~ r s the British Orown will now be entirely 
effaced. 

" With these words, My Lord, I support the resolution. h 

The Bon'ble Raja. Sir Muhammad Ali Muhammad 
Khan :-" My Lord, the graciousness of the personal interest t.aken by Their 
Majesties in the Indian soldier who is upholding the honour of the Empire in 
the present war has deeply touched the peoples of India and drawn them in 
closer bonds of loyal devotion to their Sovereign. 

" With these few words, I humbly and respectfully support the reoolution 
as amended. " 

The Hon'ble Ra.ja. Abu Ja.far :-" My Lord, I have great 
pleasure in associating myself with the Hon'ble Mover's resolution. 
Nothing .has m~re deeply" touched the e T~ of the. Indian people ~  
the graclous kindness and peraonal attentlon of His Impenal MaJesty 
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towards the Indian soldiel'S and those who are sick and wounded. This 
war, with all its horrors and miseries, has a most satisfactory aspect for us, 
Indians, namely, that it has realised a long-oherished e.~ire of India. to be 
of real assistance and service to the Empire, and it is a matter of supreme 
pride to her that she has stood the test loyally a.nd honourably at this critical 
moment, and has justified the confidence which her rulers have always plaoed 
in her. It is a time when we should not lose any opportunity of expressing 
our genuine feelings of loyalty and devotion to the Throne, whenever there 
be allY occasion of giring vent to it. The Hon'ble Moyer has ohosen the best 
opportunity of asking Your Excellency to communicate the unswerving loyalty 
of the people of this country and their desire to make any sacrifices which 
they nlsy be required to do, and I heartily support this resolution." 

The O ~ e Mr. Buda :_U My Lord, to say that we are 
grateful io His Gracious Ma.Jesty the King-Bmperor for all the care he is 
taking of the soldiers in the fiO'hting line and in the war hospitals will 
be much less trum half the truth": It will be hiding OUf true feelings. Our 
hearts are so full of gratefulness and gra.titude tha.t we can hardly find 
words to express correctly our heartfelt genuine and true feelings of thank-
fulness. I O' ~~ hs.s always been found lacking in r ~ when we come 
t ~ epict precisely OUf inward feelings. The perfidious G·erma.n Bm peror may 
rule over his blood-thirsty army and subjects, but we have sufficient reports 
to convince us that he does not rule over their bearts Our beloved Sovereign 
by his kind deeds has won the heart of his meanest subject, and is ruling 
over the hPArts of each and all of this vast population of India. Why shall we 
not be devoted to such a kind-hearted and benevolent Sovereign P From the 
lips of the brave Indian ,vounded soldiers who returned to their homes only 
the other day we got the reports of our beloved i ~'s visits to the war 
hospitals for Indjans in France aud England. His Ma]esty's keen inquiries 
after "the wants of the soldiers and his anxiety to provide them touohed the 
heart of each of his Indian subjects. These were the words of a wounded 
soldier returned home, that through the kindness of His Majesty each wounded. 
soldier in the hospital got what he wanted or desired. Ho\v than kfully and 
gladly he re t~  that -his life in the hospital was not only comfortable but 
a luxury. He further added that as soon 88 a wounded soldier entered a 
W&l' hOB pital he quite forgot the terrible liCe in the trenohes, and with it 
his bodily pain and agony. Each and every wounded soldier knew that 
all the booDS in the hospitals were the result of the anxious and keen personal 
interest taken by Tlteir Majesties in the welfare of the soldiers. Their Majesties 
are doing for a common soldier all that parents could possibly have done for 
their 8ODS. One would like to know whether the &tone-hearted German Emperor 
had done anything more for his wounded IOn, Prince Joaohim What we knew of 
the German Emperor was this, that while his BOn wsa reat1eaa with the agony of 
his wounds, the Bmperor was ~ with his self-imposed task of human 
slaughter. For all the paternal kindness of our benevolent King-Bmperor 
we are not only loyal to him but we worship him. To every Indian to fight 
for 8uch a 8pn pat1ietio and benign Bover. will be a pleuure. 

" My Lord, by His Kajeaty's wise and kind policy India baa been drawn 
much closer to the Throne than it geographioallI appeara to be. We are 
10 JIlO1:1d ~ our beloved Sovereign 88 anT of Hia lfa]eet7'1 IUbjecta among 
whODi'''he lives. 

" WIth theee few remarks I heartily .apport the l'8IOlution. n 

The resolution 81 amended 'WaI put and aooepted. 

Ilia .... eeU811.cy Ute Prea1deat :-" It iI wit.h great pleuure that 
I 800e}!i this loJ&l leaOlution, which hal been accepted uD8nimcma1, b, m1 
~ and I aha1l haTe vert great f.leuure in ooDT81ing it. terma to IIiI 
Gncioua llajeatr the K;ng-Blnperor. • 
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RESOLUTION RE PROMOTION OF INDUSTRIES. 

The Hon'ble Raja Kushalpal Singh :-" My Lord, I beg to 
moye-

r That this Council recommend· that, in view of the cessation of imports froln hostile 
countrioi, the Government be plea.sed to invite the opinions of the Local Governments and 
Administrations as to the desira.Lility of promoting indu!=;trial enterprise by loans on the Jines 
of tQ./.-ari H.dvances.' 

"liy Lord, of the countries with which England is now at war two-Ger-
nlanyand .Austria-Hungary, nlore especially Germany-have recentJy deveJoped 
their manufactures to an extent which is the subject of universal comment, 
with the result that the imports into India of manufactured articles from 
those countries have grown rapidly both in yalue and volume. According to 
the official report-

I The va!ue of Illd;:m trade with Germany has increased, costly British goods being 
largely displaced iu Iudia hy German cheap manufactures. German manufacturers have 
secured special advantag3f by the appiication of tedmical skill) chemical science, or a combin-
ation of botL, in the supply of certain goods.' 

"Austrian sugar and glassware imported into India have likewise steadily 
advanced in value, The figm'es for 1913-14 were Hs. 1,38,37,000 and 
Rs, 87,38,000 as against lis. 83,73,000 and Rs. 53,08,000 of 1909-10. Turkey 
has similarly maintained a steady trade with India, but lllanufact.ured articles 
form a minor portion of the imports therefrom. In 1912-13, of our trade with 
foreign countries, 47'5 per cent of the total, II'S per cent fell to the share of 
these countries, and, in 1913-14, although there was a slight drop in percentage 
as compared to the whole, the value of the trade with each country singly 
sho'fed an increase. In the course of five years imports fl'om Gerrnany nearly 
doubled (Rs. 12,66,58,000 in 1913-14 against Rs. 6,40,11,000 in 1909-10) while 
those from Austria-Hungary showod m ~t the same rate of progress 
(Rs 4,29,().j"OOO in 1913-14 against Its. 2,57,07,000 in 1909-10). These imports 
comprised mainly of manufactured articles. The European war has of COUlse 
put a stop to all this large trade between India and Germany and Austria-
Hungary. Such a sudden st.oppage of supply must neoessarily cause serious in-
convenience to the Indian public. Now, with the United Kingdom and France 
engaged in war and Be]gium devastated, it would be impossible to replace 
German and Austrian exports by importR from other European countries. 
The only two countries which might possibly capture the Indian market, 
the United States of Anlel'ica and Japan, although wide awake to the 
possibilities of deyelopmeut, are as yet a long way down in the list. 
A part therefore from other considerations, to preT'ent public incoEvenience 
at least, 6erious and earnest efforts should be made to produce in India 
itself articles similar to those hitherto imported from Germany and Austria-
Hungary. That is a matter of necessity, and ]]ot of choice, "ith us in 
this Cl'isis. Besides, economic and political reasons, it is eminently desirable 
that as many articles as possible should be manufactured 'Within the 
country, and that imports of manufactures should be restricted to the irredu-
cible minimum. This idea has no doubt been always present in the minds 
of both the Government and the people, but nerer before have its im portance 
and urgency been 80 manifest. Our presen t freedom from the commercial 
and indust.rial domination of Germany and Austria-Huflotrary is a temporary 
relief. Unless we ourselves by supreme effort can fill the void caused by 
their elimination from the market, it 'will be small ~ ce to us if the place 
of Germany and Austria-Hungary is ultimately taken by some other country, 
the United States of America and Japan for instance. Transfer of commercial 
and industrial supremacy in India from one foreign country to another spells 
no gain to us. . 

.. My Lord, now is the opportunity for us, and we 'Would do well to bear 
in mind that the chance seldom comes twice. Unless we can forth"ith deVelop 
oW' manufl¥)tures and put them on a sound and stable basis and make the best 
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of the present situation, the odds are the United States of ,America and Japan 
"ill swamp the India.n market with their goods. WithQut the war, Japan was 
becoming a powet-ful rival of Germany in the Indian Trade. Between 1909-10 
and 1918·14 the value of the imports from Japan nearly doubled 
(Rs. 4,78,01,000 ill 1913-14 against Rs. 2,52,12,000 ill 1909-10), and the most 
interesting and instructive point about these imports is that the classes of 
goods are to a large extent identical with those hnported from Gerulany and 
_.t\.ustria-Hungary. In cotton hosiery Ja.pan always occupies a pre-eminent 
and firm position, and in matches she is far ahead of Germany a.nd Austria-
Hungary, and e,en of Sweden. It is extremely unlikely that in the new 
situation Japan would be slow to exploit the Indian market more fully. It is 
estimated that e,en within the first two months of the European wa.r tTapanese 
exports to this country advanced about 1 ° 11cr cent. We may be sure the 
increase has been maiLtained during the subsequent period. The United States 
of America, it is true, has not so arm n grip of the Indian ma.rket, but her 
industrial activity and the excellence of her manufactures are unquestionable. 
She can, if she will, appropriate a very much larger share of the 
Indian trade. The fact that she has deputed an expert for a special survey 
of the Indian commercial situation affords unmistakable evidence of her 
anxiety t{) take full ~ e of her present opp)rliunities. 'rhe position 
thus is that, with a supine 01' hesitating India, the war will bring us 
no economic T ~ e. The gratifying feature, however, is that India 
has become self-conscious, and ~it  the people the Government are alive 
to the need of industrial expansion. But in the present extraordinary 
situation the question which demands immediate consideration relates to 
the method by which the rate of progress might be accelerat.ed. In ordinary 
circumstances actiye participation by Goyernment in manufaeturing industry 
is a matter about which expert opinion is divided. It has been remarked 
with great for:.e that industrial development is more or less a  q ueation 
of scientific education, and in this view Government would perhaps be 
justified in maintaining an attitude of complete isolation after adequate 
provision has been made for this education. The utmOb"t Government oould 
be expected to do further is to adopt a protective tariff or even to pioneer 
industries. But the desired economic results of all these measures are slow 
of attainment. But in the present crisis, speed, as obsurved above .. is all-
important, and the best thought of the country, official and non-oflloial, 
should be devoted to the solution of this problem. 

" My Lord, I claim consideration for the resolution before the Oouncil for its 
main suggestions of a modu8 operandi. . The history of industrially progressive 
count:ri.ea supports thene", that the State may with profit render sub::tantial 
aid to industrit"S. The extraordinary industrial development of Japan is a recent 
growth. 58 years ago, in the beginoing of the lIeija era, there was hardly any 
manufacturing industry on western .lines there, but by 1906 the number of Joint-
.Stock companies reached the imposing figure of 9,329 with a total paid-up capital 
of 107 million pounds sterling and a total reserve of 26 million pounda 
sterling. The figures to-day are larger. And yet private capital was at first aa 
ahI in Japan 88 it is in India But the State led the way with pioneer work 
and active aaDstance with the present remarkable results. In Germany the 
progress has been accelerated not only by a system of bounties, but by plJOing 
through the banks the financial resources of the State at the disposal of manufac-
turers. The growth of ~ ~r demonstrates forcibly how with State aid 
industries can be developed. After detection of sogar in beet-root in 174.7, 
the industry J'8IDained negligible for 68 years, until in 1810 the Great N apo1eao 
made a free graIlt of 100,000 acres of land for the cu1tiw.tion of the root. By 
1829 Prance produced 5,000 tona of nga.r from itslOO factories; by 1886 abe 
had 4.86 faotoriea, with a producing capacity or 49,000 tons. In 1870 the 
Prench produotion amounted to 290,000 tona, while German)' produced onl, 
180,000 tons. Bll906 Germany out-atripped Prance in tbe race, and tlle 
German production .u 2,800,000 tone .nat 1,1&0,000 tone of Prance. 
Auatria-HuDgat'J hal attaioed limnar d8velo,ment by mnilar spolllOrial 
aciion on the .,..-t of GO' em~t. On a review of the induakial hiatol1 01 
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these countries, which 'have ShOWll the greatest activity and progress, one 
fact stands out in bold relief, and that is that an industrially backward country 
may be led to a high state of deyelopment with liberal State aid. The Indian 
Daily New8 has. in a recent issue, observE:d :-

'The f('al fact is that the secret of t.he Sllccess of German industry is that the manu-
facturers ol:,tain longer credit and give longer credit ........... TL.e German banks have treated 
their trade as a national affair and supported it whole-heartedly, and the enormous develop-
ment of t.hat trade is entirely due til the purport of the g-reat German banks, who liberally 
lend to industrial enterpris:!s showing good prospects of succes::;ful working. In] 907 when 
thcl'e wa;; a great financial crisis German Banking stood the strain with little difficulty ; 
for they had the German Government Lehind it.' 

.  " It behoves us now to lay the lesson to heart, and to adopt at least par-
tIally the method that has yielded such excellent l'CSUltS elsewhere. Appeal 
to the Imperial policy of ~ 'ee Trade in justification of official detachment 
will not avail in the extraordinal'Y situatioll we have to face now. Even the 
Imperial Government have considerably modified their accuRtomed policy, 
and have offerecl to guarantee interest on £1,500,000 debenture capital for the 
numufacture of synthetic dyes. 1:here is thus no reason why this Government 
should not adopt similar lines in India. The question of course remains 
as to how far financial assistance is needed by our manufacturers at this 
juncture. , 

"My Lord, it is adlnitted on all hands that capital is badly needed in India 
for the development of hpr resources. The general oomplaint is that money 
does not flow here into industrial :channels as freely as in other countries. 
Our present industrial expansion has been principally due to the investment 
of British capital. Some idea may be had of our financial obligations to 
England from the fact that, as shown by Sir George Paish in the papers he 
read before the Royal statistical Society in 1909-10, so much as £365,399,000 
of British capital was inveEted in India in 1910. There seems to be unlimited 
scope here for the. employment of cheap capital, but the great want is 
cheap capital. It is not only the big concerns which suffer in consequence, 
. and our industrial progress on western lines is retarded, but even our cottage 
and village industries suffer nlore or less from stagnation for this dearth of 
capital. Freel' supply of cheap capital would revivify some of these industries 
with solid economic and politicall'esults. British capital could not he employed 
in these small industries. Moreover, in the present extraordinary times an 
adequate supply cannot be counted upon Oo-operative hanks are as yet in 
their infancy, and it would be too much to expect that they would be able to 
find all the capital wanted. Besides, our big concerns too want nloney. With 
larger capital they could produce more. And this capital Co-operative 
Societies, whether rural or urban, cannot possibly find. And, according to the 
accepted dogmas of British banking, our ordinary banks should not risk their 
money in loans to i ~tri  concerns. Indeed, one of the principal causes of 
the failure of the People's Bank of India is supposed to 'be the financing of 
manufaoturing industry which the Directors did. It is essentially necessary 
therefore that Government should, as a matter both of principle and policy, 
finance such among our ooncerns 88 hold out the best prospects of success. 
Thanks to the initiath·e of the Hon'ble Bir William Meyer, a large amount of 
Government cash has been placed at the disposal of the Presidency Hanks for 
thfl benefit of trade, but this does not benefit industry at the preliminary 
stRoooe of manufacture. Unless the ideas of sound banking undergo u. material 
{,hange, it would be unreasonable, and perhaps wrong, to suggest that the 
Banks should finance industrial enterprise. The only feasible alternative is 
that Government should advance money to manufacturers direct in the same 
way as IGiG"j loans. 

Ie My Lord, in a recent note the Director of Industries of Madras, although 
combating the idea of protection, appears to think there is scope for financial. 
assistanoe by the State. One of the conclusions of the Ootacamund Conference 
of 1907 was that grants or presents or loans of machinery should be given for 
the support of particular industries. The Madras Government, as pointed out 
by lir. Ohatterton in his paper on C Industrial Work in India: read at the 



282 RESOLUTION l'e PROMOTION OF INDUSTRIES. 

[R.aja t~ .  Singh;1 A1.,°. Abbott; Sir [2.1'l'n FEBRUARY, 1915.] 
Gangadha1' Ohit1lClVi.s.] 

Inclian Industrial Conference of 1905, haye a.lready initiated a policy of making 
achances to eultivators under the Land Improvmnent Loans Aot of 1883, 
for the purohase of mechanical appliances for irrigation. In 1908, in the 
official report of an industrial survey of the United Provinoes, it WDS recom:-
Inendecl in r ~r  4.J.. that adysnces should be made t.o weavers for the 
purchase of improred appliance.; in the s~me way as ta/cavi loans 8·re given to 
en lth"at.ors. The Ron'ble Mr. Low, in his report on the industrial SUI"Vey 
of the Central Provinces and Barar of 190R-09, saw 'DO re&,qon 'vhy some 
measure of help' should not be given through ct.-operative sooieties 'in the 
form of a Government loan' for the support of weaving. The potter, too, 
according to him, deserves financial help through banks for the purchase of 
imp:oved appliances. )I}" J,Jow's general recommendation in pnragraph 
140 of the report is that 'Government should gh'e substantial assistance' 
to co-operati\e societies to whose actirity he looks for industrial development. 
In 1905 in paragraph 315 of the official report of an industrial survey of 
Eastern Bengal and Assam 'rendering pecuniary assistance' by Govern-
ment 'to firms or I,erson8 who are willing to engage in any profita.ble 
industry' was recommer.Lded. All this recommendation gains point in the 
present crisis. The Indian Daily NelDS, in the course of the artiole referred 
to above, made a similar suggestion :-

'The \\'3.r has shown ho v necessary Government financial S ist . ~ is to our affairs. 
The Germans have recognized this for the last twenty years and 80 have the J &})&nese.' 

There is thus. My Lord, a strong body of opinion in the country in 
favour of some scheme of finsnoial assistance by the State t.o ma.nufacturers. 
It is meet that the question should be considered in all its bearings with 
special reference to local conditions. The Maclra.s Government has set an 
example in this line, which might be followed with profit by other local 
administrations, but the policy of that Government too is halting in existing 
circllDlBtanoos, and urgently requires expansion. The chief point, however, is 
that the Oentral Government should :finally sanction the policy of financial aid. 
Money would of course La actually paid to the manufacturers through the 
Local Administrations, but it is in every wa.y desirable that the policy should 
recei l"'e ihe imprimatur of the Supreme Government. For the policy t besides, 
to be successful, special funds for application to this object must be placed by 
that Government at the disp083.1 of Local Governments and Local Administra-
tions Hence the necessity of action on the part of this Government. And 
once this policy of partially :financing industry with State funds is adopted by 
the Government of India, the first condit.ion for the i i~i ti  of a comprehen-
sive and uniform soheme throughout India will have been fulfilled. While I 
ativocate the application of Government money to manufacturing industries 
t r ~  priTate firms and persons, I think the safest course will be to ad vance 
the money in the same way 88 takG" loaDS. The Land Improvemeut Loana 
Aot provides certain ohecks and safeguards which it will be imprudent to throw 
away. 

"But, My Lord, the resolution I press for adoption by this Oouncil strikes 
much humbler note, in that it only suggests to Government the deairability of 
focussing ofticial opinion upon this subject of advances to manufacturers. To 
this course I do not apprehend any diffioulty. There is altlO no room for aerioull 
objection, in view of the narrow scope of the reaolution. No bodyloeea bl the 
~ este  collection of opinions. I confidently hope the Council will now 
unanimously adopt the reeolution. 

The Boa'ble.rr. Abbott :_u:My Lord, I give this reaolutioD my 
whole-hearted 8Ilpport." 

The Counoil here adjourned for lunch, and after lUllOh '1'8. Ho.'BLJI Sm 
OO ~ B1JTIaB., 'rlIJI Vlcm-P ... IDJIft, TOOJt TIlB OHM ... 

'!'he Boa'ble SIzt GaagadJaar Chitaavill :_u Sir, my humble 
experience, limited 88 it is to the Central Provinca, baa .tided me that, 
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for our industrial deYelopmcnt, some scheme of financial assistance to our in-
~s~ri  c c~r s is e ~i e t  r e~i b e. Failure is in ~  cases due to f;carcity 
of ~  capItal at a tIme when ~t IS nlost needed. TIns IS a country of small 
capItal and when a manufacture IS started it frequently happens that the bulk of 
the capital is used UI) in the illitial stage:-, leavinO' only a small mar(J'in to serve 
as working capital rl'he result is that with theOcollc'ern in full swinD', 'want of 
capital j.s c ~e  felt at. almost eyery step. Indh-idual Owners ~i t. 1Je1'-
haps WIth dIfficulty raIse on personal credit some amount, but it is generally 
not enough. Joint-stock concerns are at an eyen ?l'eatel' disadvantage. Banks 
'rill not advance money to tuell, and indh'idual directors cannot be expected 
io ri~  their personal credit for the benefit of the business. In the Cf-'ntral 
Provinces I kno,,, of a number of COll(;ernS which would have floUl'ished had 
there bC'en -proper arrangements for finallcing them. There are at the present 
moment some concerns which call be saved from )'uin by timely financial help. 
T~is help peop1e miqht ~ iti te  ask Government to give, especially in 
'View of the new situatIOll created by the War. A.nd Governnlent, too, will 
ultimately fmd it to its adyantage to render the necessary financial assistance. 
With the growth of cidlisation, the withdrawal of large numbers of people 
from their hereditary callings, the subdivision of property and the difficulty 
of the middle classes on account of high prices, the question of the increase 
of the Te~O 'Ces of the people promises to assume serious proportions day by 
day. The most effective solution of the problem lies perhaps in the revival 
of the industries, the rural industries in particular. And this Government 
might well encourage by lending financial support to the industries. Rather 
than relieve the distress of the unemployed by schemes of old age pensions and 
insurance and parJchial help, the problem should be attacked at the root, and 
efforts should be made to increase r· 3 resources of the people. And State aid 
to Indian industries is a right step in this direction. • 

" The time has gone by when the preservation of law and ordel'was the 
only function (if Goverllment. The ideas of the civilised world in this res-
pect have undergone a radical change, and it is now admitted on :tIl hands 
that the support of indigenous industries is one of the legitimate functions of 
the Administration. It must be acknowledged that the Government of India 
and the Local Governments have recognised their duty in this respect, 
and much has already been donI) to encourage the industries. The Hon'ble 
Mr .. Low, whom I am glad to see here to-day, for in!ltance, has made earnest 
efforts in the Central Provinces to place the rural industt·ies on a sound footing. 
A great deal more, however, renlains to be done. But the point is as to how the 
.s.~ist ce is to be given. According to some authorities, it is legitimately the 
function of the co-operative credit societies; aecording to others, Government 
should initiate a scheme of direct help. In my bumble opinion, the aid to be 
effectiYe should oome frOln Governluent. The co-operative movement, though 
full of potentialities, is in its infancy now, and is hopelessly unequal to the t~s  

of coping with the exigencies of the situation. We must therefore fall baok upon 
Government for the necessary relief. And in t i~ oontingenoy, the sugges-
tion embodied in the resolution that the money should be distributed in the same 
way as takaoi advances, would seem to have certain undoubted merits, and 
must appeal to many. At the same time it must be one of the oonditions of 
assistanoe that the ooncern sought to be helped must submit to offioial audit 
and expert guidance. Govern ment money cannot certainly be advanoed to 
industrialists who would object to profit by the expert adxice of Government 
and to place the finances of the concerns on a sound basis by submitting to the 
correotive of official examination of the accounts. These necessary conditions 
premised.' Government hell? should be forthcomin.g. Of oourse, r c~ .e e t 
can be glven to suoh a pohoy on a large scale In case the resolution IS ac-
cepted, only at the termination of the war. It would be unwise to expect 
Government to launch into such expensive sohemes while the ·war is in pro-
greas. There could, however, be no. serious objection to the collection of 
opinion on the subject on the lines indicated in the resolution, and that is the 
recommendation before the Counoil. 

U I tlterefol'e beg-to support this resolution." 
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The lIon'hie Mr. Dadabhoy :_Cf Sir, hi discussing the resolution 
Hon'ble Members will be pleru:e:l to bear in nlind the action the' Imperial 
GOlernlnent has recently taken to help forwarrl new induHtries. The Patents 
Act has been revised with a view to protect indigenous industry; facilitiC8 for 
loans to prospectiye indust.ries have beeu arranged; and, in order to ultimately 
capture the German trade in synthetio dyes, the lmperial Government has 
decided to advance a large sum of Dloney on easy terms t.o 8. new company to be 
started for the Inanufacture of tlyes and cheluioals. According to the Govern-
ment of India oommunique of 11th Februat·y current., out of the sanctioned 
ca pital of the company of 20 million pounds sterling, shares of the value of 
£10,000,000 will be issued in the first instance, and 'His Majesty's Govern-
ment will make a loan to the company of a sum equal to the subscribed capital 
up to a total of £10,000,000 and thereafter in the proportion of £1 to el'ery 
£4 of subscrihed capital. Interest will be charged on the joan at 4 per cent 
payable out of the net r i.t~ the term of the loan to be limited to a period of 
25 rears. It is proposed that His lfajesty's GOl"emment should also 1()8ke 8. 
grant for 10 yea.rs for the encouragement of research work of a sum not exceeding 
an aggregate of £l,uOO,OOO. Two clirectors of the company will be nominated. 
by GOl"ernment.' And all this when every penny of public money is valuable 
and can be ill spared. If England with all her Free Trade  principles has 
adopted this policy of fostering industries with pecuniary help, this Govern-
m~ t will require very special reasons to ju:>tify a policy of benevolent 
detaohment from manufacturing industry. 

" Sir, there is an insistent a.nd growing demand in the country for pecuniary 
~  to Indian industries. It has become more an4 more apparent that the 
problem of Indian industrial development is mainly a question of cheap 

L capital. The history of the failures of promising Indian concerns worked on 
western lines is replete with instances of a deadlock for 'want of capitaL 
Official report after report has noticed this feature of Indian manufacturing 
industry. Mr. Ohatterji, in his Report on the Industries of the United Pro-
vinces, has attributed, for iIDIt.ance, the failure of the glul factories of the 
province to want of lluid oapital. The Amballa Glaa Works. the Rajpur 
'c'actory and the Sikandra Rao }'actory -all collapsed because there was not 
sufficient 'Working capital. Mr. G N. G t~  in his report. bas rPferred. to 
the same difficulty in Eastern Bengal and Assam. The Boolbool Soap Factory 
of Dacca, for an instance, could not be 'Worked successfully for want of funds, 
and in another promising company, t ~ Indian 80a p Pactory of Nimtoli, the 
eX:1ert In81l2loaer could not purchase even the necessary plant for want of 
capital! Mr. N. B. Wagle. the Bombay glass expert, is of opinion that failures 
of glass factories in various parts of the country have been due to preventible 
causes, and one of these is lack of capital. Mr. Dobb has come to practically 
the same conclusion in his monograph. And what baa been aaid of gl818 
manufaoture and soap manufacture may be· said to be _more or 1688 true of 
other manufactures. 

Cllly friend the Hon'ble Sir Gangadhar Ohitnavia baa referred to the need 
of fiu8.Jlcial backing for other ind1l8tries of the Central Provineee. )(1 ex-
perience is similar to his, and I endone his obaervation. On a general review 
of the industrial conditions of the country. the outdanding faot ia that, with 
greater facilities for raising money, the chief impediment to our industrial 
deT'elopment would be removed. And the point which baa gained 8nOl"lDOUl 
importance in oonaequence of the economio pressure of the war, aDd which 
demands immediata consideration, is how best to aecUle oheap capital at once. 
If the present novel economic conditions are to be utilised aDd the war ia 
to be turned to our economic advantage. we must 8naure forthwith a tree 
ftow of c ~it . to industrial e ter ~. We have, ~ ~te  out abol'e, failed 
to find capItal m the put, and now, Wlth the c1emoralilatlOD coD8equtmt upOn 
the bank amaabea and the oirculation of alllOrte of buar rumG11II about the 
progreu of the war, the ft nancial diJllcu1ty baa become estmordiDarilf 18"fer8 
The solution of the problem can no loDger be left tn indiridual iDitiatiy., and 
it • absolutely nece.l.., that Government Ihould atep if. 
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:'N ow ~ e ~ esti ' is, in r what way can financial help be given to 
the IndustJ'lCS of the country r Such help can either be direct Or through 
the banks 13ut tho hanks cannot do much in thjs line, as their inyestments 
are limited in range, and past experience 11as established tb(' fact that, 
fo\' the successful working of our banks, the one IJoint essential is that the 
advances should be against securities that are easily conyertible. Industrial 
~ cer s are fl'0!D their nat.ure incapable of com plying whh this condi tion. 
Loans from ordInary banks are accordingly out of the question. Special banks 
for the S O ~t of i strie~  organised on co-operative principle, can, it is 
t~ e  .do sCJInethlng to supply the necessary capital to industrial concerns, but the 
pIty IS, such hanks are at present non-existent. The time luay indeed come 
when we shall have them in fairly sufficient number, but it is a long way off 
yet .. And meanwhile, the concerns will be left to themselves to find the mOlley 
r~ 'et  for su?Cessfullnanagement as best they may. This policy, as an incen-
tl\·e to ellterpr18e, has failed in the past, and the ground is abs01 utely wanting 
for the hope that the future will belie the past. The idea which the Hon'bll 
MoYer has in view in common with educated Indians,-the speedy reyivae 
.of indigenous industries, especially when German and Austrian ~ s have been 
withdrawil from the Indian nlarket,-will thus be fl'ustratp.cl. <rhrough force. 
of circumstances, therefore, India must expectantlv look to direct Government 
assistance in money. It is a nlatter of necessity with the India.n industrialist. 
Tne Hon'ble Mover has shown from the official reports that this necessity was 
felt years ftgO The economic situation created by the \Var has only em ~ise  
it. And that fact by itself ought to commend the resolutiou to the acceptance 
of this Cour .. cil. 

" Sir, it is a point in favour of the proposal in the resolut.ion that the 
advances arc r ~c mme ec  to be made in the same way as takavi loans, 
inasmuch as such loans aro given on ample security. There is not much 
difficulty in recovering the money, and the debtor does not feel the burden. 
The interest charged is small, and repayment is in easy instalments. That 
adv811ces to manufacturers on the principle of takavi. loans are quite feasihle, 
will not be seriously questiuned. In the c s~ of takalYi, loans the agriculturist 
gives his land as security, and the amount of each individual loan is settled after 
careful inquit"y on the spot, of the applicant's financial strength, llosition and 
necessities. There is nothing to prevent a similar course being followed in 
the case of the manufacturing industries. 'l'he security supplied "ill in 
most cases be the plant or the mechanical appliance itself for which the 
loan is taken, plus the personal credit and other property of the debtor. 
GOl"el'nment will thus be amply secured against loss, while ample funds will be 
a,-ailable to the needy and deserving manufacturer to get improved machinery 
for the benefit of the particular industry. And the ga.in to the manufacturers 
will be a gain to the country. 

" My Lord, the adoption of the economic policy suggested in the resolu-
tion will likewise have r r~c i  political results. It will knock out the 
bottom of the complaint that a rigid and unsympathetic economic policy is 
pursued by Government here with a view to help the British manufacturer, 
and will, by inoreasing the resources of the people, by organising the village 
industries on a sound basis and strengthening them, and by finding new 
careers for enterprising educated Indians, ensure greater contentment and 
greater peace and greater devotion and loyalty in the oountry. Any solution 
of the economio difficulty, however partial, as is evident, is welcome. 

'c In my opinion the Hon'ble Mover·s proposal will remove a real want 
and will in th5 end relieve distress to some extent j but I would submit for 
the consideration of the Counoil and the Government that, instead l)f waiting 
for the opinions of Local Governments and Local Administrations on a point 
in favour of whioh there is at least a solid body of opinion both official and 
non-offioial, this Government would be well advised. to layout a l'e8.Sonable 
amount of money for the .support of the indigenous m ct ri ~ i ~tr  
in the same way as taka." advances are made for the support of the 8e0Tlcul-
tuml industl'Y. But this is by the way. And whether Government sees its wa., to e~t this larger suggestion of mine or not, no valid objection could 
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be raised to Inake a special referenoe to the country on the whole subject 
of financial assistance to. Indian manufactUl'el'3. A.ud that is all that the 
Hon'ble Movcr wants the Counoil to recommend to Government." 

The Hon'ble Mr. Ghuznavi :-" Sir, I have lnuch pleasure in sup-
porting the rcsolution whioh has been moved by my friend the Hon'ble Raja 
Kushalpal Singh but if ray friend will permit me to say' so, in my humble 
opinion, his resolution does not go far enough, for the stern fact must be 
recognised that it is a.lmost impossible for our people to revive their old 
industries, 111uch less to sta.rt new ones, without immediate substantial help 
fronl the State. Therefore, Government should be not only requested to invite 
opinions froln the Local Administrations as to the desirability of promoting 
industrial enterprise by loans on the lines of lakaDi advanoe\ but they should 
be requested to invit.e the opinions of their subordinate Governments as to the 
best means of reviving and promoting industrial en1Prprise, either b1. loans on 
the lines suggest.ed or on any other lines that may be found swtable, and 
having obtained the local opiuions, they should be acted. upon without the 
least possible delay. 

'c Time was when the industries, arts and products of fair H.industan 
were far-famed throughout the world. If peoples aoross the seas had not 
ht::l1'd of Dacca as a city, they had at least heard of her muslins,.of her elnbroi-
dery, of her i.~OTee and shell work and a hun(lred other wares that she produoe(l. 
But, alas I the race of our weavers is fast dying away. The cluJrka or the 
spinning-wheel is being gradually stilled. The sugar manufactories with 
which all important vil1&.oae& were studded are gone. The Melanga. or the 
salt manufaoturers have totally disappeared and the number of braziers in 
the whole ~i e c  of Bengal-to mention only one Province of India-can 
be counted on one's fingers' ends Even 70 }ears ago ll'e made our own clothes, 
spun our own thread, prepared Our own sugar and .It and our own utensils. 
But now, machinery and foreign-made goods have been the death blow of 
our indigenous industries, as artioles turned out here oannot oompete with 
cheaper foreign-made goods, and t ~ is the real reason why Indian trade is 
being strangled to death. But, Sir, 'there is a silver lining to every cloud' 
and the horrors of the war, which we all so muoh deplore, can yet be a blessing 
in disguise in more ~ .ses than one. While Pruvidence will help us to crush 
out forever German militarism, the German menace, Providence can also 
help us to stimulate our arts and industries if we would only help ourselves, 
if we would only now seize t~ opportunity that haa been thrown in our 
way. 

n The total import trade of India for the year 1918-14 baa been valued at 
~ millions, of which Germany and Austria-Hungary are responsible 
for 11 millions and odd, i. e., more than 10 per ~ t. Amongst the 
chief· articles imported. from Germany are cotton manufactures. silk 
manufactures, woollens, dyes, paper and pasteboard and hardware, and 
thOle from Austria-Hungarl are sugar, glass and glassware. Now, all theae 
can be made in this country if we had sufficient organization and suftloient 
capital To deal a cmsbing blow to Germany, as it bebove. us to do, we ehould 
lose no time in utilising the preaent occaaion for the destruotion of the AUitro-
Germanic trade in the Bast, and this can only be done by developing our 
indigenous arts and ·ind1l8tries and promoting new ones. In doing 80, there 
are certain circumstances which we must keep in mind. How did Germany 
attain such a fonmost.place in the commercial world P How didIta11 and. other 
Continental countries, lDoluding one or two of the Balkan 8ta&ea, reeuaoitate 
their arts and induatriee? The maiD reaM)n is tbe manufaotul'Ol'I of theee 
countries eecured certain special advantages Dot onl, b, the applioation of 
technical aldll and chemioal .menoe, or a combination of both, but at.o by 
the aid in money the, receiyed from their GOTernmenta. It II the lame 
-"7. in Japan. Bm here we have none of ,heIe ~ We have no 
capital, we have no skill 01' expert knowledJJe; bat one tliing we haye, and ~ 
that ia, genuine 8JD1pathJ at GO' '~me t  and the time II DOW oome wheza 
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~ t sympathy should take a substantial form. In OUl' corner of the country it 
IS a pl.easure to testi~  to ~ e s ~ t  which Their Excellencies Lord and Lady 
O r~ C  ~ e eVlTlCed In our Industries and arts. 1 myself had the e s~re of 
first Introduclng thonl to the Dacca muslin and to the yet wonderful rellcs of 
Dacca's ancient arts and industries. Saon after the outbreak of the war, the Gov-
ernment of Bengal deputed ~ r. Swan to make inquiries in this direction, and we 
~re waitlug eagerly for his report. But what is needecl is c:lpital, what is needed 
18 State aid judioiously given; and loans on the lines of takav·i adyances will 
certainly be one of the ways in which Government could help us. Otherwise, 
mere sympathetic advice and official statistics and e~s  I am afraid, will 
not go a long way to bring about the desired end. 

.  " Sir, if we do not seize this golden opportunity, if we do Dot strike the 
Iron while it is hot, I am afraid another such opportunity will not Roon 
occur. ~ r if Germany and Austria lose their market in Ind!a} perhaps 
Japan and All1erica will occupy their position; and so far as poor India is 
concerned, it will be all the same to us whether we buy German or Japanese 
articles, harring the only satisfaotion that we will be filling the pockets of 
our friends to the exclusion of our foes, a  process which, however, will leave 
us ·poorer all the same. If, therefore, wa must oust German and Austrian goods 
from amongst us, we must at least have some of the special advantages which 
made all the Western Nations, as well as Japan, ,commercially so great. 

" The time has ther3fore come to make a beginning, however smalL We 
need not worry ourselves with large concerns which l'equire lakhs and crores 
of rupees. Such undertakings, unfortunately, are yl't beyon,! our capacity. It 
is the small industries to begin with which would suit our people best, such as 
"eaTing, spinning, slloooar manufacture, manufacture of salt, brass or other 
metallic articles; and all these can be fostered under judicious guidance if 
capital were forthcoming. A commercially great India, a rich India, would 
be an i:nmense source of strength to the Empire. 

" Sir, I haTe implicit faith in Providence, and implicit faith in the destiny 
of my country. Let us hope that the time is not distant when, under the 
regis of Great Britain, India will yet be able to take her place in the valhalla. 
of commerce, and that, when the next call comes to her for the caUqe of the 
Em pire, she may find herself in a position to contribute not merely a paltry 
million or two of sterling, but tens and hundreds of millions and that, along 
with her contribution to the war chest, her sons, under the guidance of GI'e&t 
Britain, would be so trained tha.t she will be able to pour forth her teeming 
millions, who will m r ~  into any quarter of the globe, west or East, North 
or South, to do battle with the foes of our glorious Empire." 

The Hon-ble Mr. Banerjee :-" I do hope that the Govern-
ment will be able to see their 'Way to accept the resolution which has 
been l)ln.ced before the Council by my Hon 'ble friend. Looking at the 
matter from an administzative point of view, it seems to me, though I 
am not an administrator, that Government lose nothing by the acceptance of 
this l·esolution. The resolution merely calls for information, for inquiry 
and report. If the information supports the principle which my friend has 
ad yocated in his speech the matter will be considered and action may be taken. 
If, on the other hand, the information which is collected by Government does 
not support that principle, it will Dot be given effect to. Therefore it seems 
to me that the resolution is one which ought to commend it-self to the accept-
ance of the Government. Sir, it is very obvious from the speeches which we 
have heard round this table, very obvious from the utterances of newspapers 
representing all shades of opinion, Indian and Anglo-Indian, moderate and 
extreme, that there is a universal feeling that the time has now arrived when 
the Government should come to the rescue of our vanishing industries and 
when it should enter the industrial field. The English Government, wedded 
to the traditions of Free Trade, as my friend has pointed out, has done so. 
There has been a change, if I may be permitted to say so, in the fiscal policy 
of the Liberal Government in this matter in view of the war and the contin-
gencies of the war. There is no reason why the Indian Government should 
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not folio,,-suit. I will admit, and gratefully admit, that the attitudo of the 
Government of India in regard to our indigenous industries is sym-
pathetic; I would go a step furthor and add that the Government has done 
something to foster and encourage indigenous industries, but, Sir, there is a 
universal feeling, a strong oonviotion in the minds of my cou.ntrymen, that a 
great deal more remains to be done. In Bengal as my frlOnd on my left 
has pointed out Mr. Swan has been appointed as a special officer, a.n admirable 
selection. .Ur. Swan has been making inquiries, holding oonferences und 
consultations, and we await his report with interest and expectancy; but, 
Sir, conferences and oonsultations, oommissions and reports, are all good in their 
way, but what we want is a little modicum of action, we want that these 
conferencc5 should lead to specific praotical efIl>rts, which would help forwa.rd 
the development of Our indigenous industries Has anything been dona since 
the outbreak of the wa.r, anything tangible, anything definite, any measure 
to which my Hon'ble friend the Member in r ~ of the Department could 
point as showing definite action by the Government for helping forwa.rd 
our indigt1nous industries? I am afraid the question must be answered 
in the negative. In Bengal we have a mournful tale to disclose. I will 
mention two or three industries within my own rrovince in respect of which 
Government help was solicited, but in respcct 0 whioh Government help baa 
not been obtained. My friend over there has referred. to, the dying glass 
factories, in different parts of India. We have a glass factory at Scxlepur, 
it is a ;..uost promising concern. Mr Swan visited the factory, he encouraged. 
the men working at the fa.ctory and the proprietor. But capital was 
wanted, capital is still wanted; I believe the proprietor applied for capital 
subject to such guarantees as may be necessary. He haa not ~ t it, the banks 
'would not supply the capital. Here we have a complaint to urge, and I lay it 
before the Hon'ble Member in charge of the Commerce. Department. In 
respect of indigenous industries the banks are very sIolv to advance capital. 
I will mention one roncrete case, because an ounce of fact is worth more 
than a ton of theory. The Banga Luxmi Cotton :M ill, a very large concern 
with a capital of over 18 lakbs, applied for a loan to the Bank of Bengal, if 
I am not mistaken. The loan was not given upon the securities tJmt would 
hsve more than covered the loan and it was on]y given "'hen the Directo1"8 
offered their personal securities That is not enooU1'U,ing our indigenous 
industries. And these b ~ for instance, the Bank of Bengal, the Madraa 
Bank and the Bombay Bank, are largely indebted to the State for their 
financial resoureea, and yet when a struggling industry comes forward with 
ample security for the purpose of obtaining a loan, it is refused. I abould 
like to haye an explanation r ~ my Hon'ble frieJ?d in charge of the Depart-
ment of this sort of procedure whioh has characterised the banks 8upported 
by the Government. 

"Then, Sir, let me take ~ t er industry, a match factory in e ~. It 
is a promising industry j I cannot sa1 it is prosperous. It wanted 80me ~ er
ment help; it applied to the Government to afford facilities for the aupply of 
wood. There is plenty of wood in the Karaeong mUa. A. lot of oorreapon-
deuce followed. What is the result? Nil. I inquired of the proprietor the 
other day. He said the correspondence baa ended in. nothing. 
"Take again another promising project whioh wu brought forward by a 

friend of mine, Habu Nibaran Chunder Dutt, in which he formulated 6 ach8me 
for the establishment of a mgar factory in the leeeore Diatriot. Je.ore ia a 
great district for growing cane. Theollpital W6' 10 lakha ofrupeN. Thememo-
~ m was ~mitte  to the Government ([ had the honour of I\lbmittiDg 
n.) The proJector wanted that ~ Govemment mould afford him faoiliti. 
in respect of land whereon sugarcane might be grown. He &.lao wanted 
G e~ me t to offer him facilities in reapeot of oa,ital I believe DOthing _me 
of this applioahon. Heze are iDatancel in which, although Government " .. 
~ r c e  with a view to tlnancial ao.d other kinda of belp in regard to indu-
triee, no auoh help was forthcoming. I think. Sir, the time has come "ben 
aD. abeolute ~. ofpo1icy in this direction iI reqldred. Public opinion 
want. it. We have heard atrong opiDiona expre.ad ti1 DOJl-01Boial .Memben 
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i~ this Oouncil Ohamber' to-day, and the Newspapers re-echo that feeling. In 
VIew of all these circumstances, in view of our waninCl' industrjes in view of 
our growing poverty, it is the supreme duty of the Government,' I Tenture 
to ';lrge .with all the emphasis that I can command, to inaugurate a new 

c~ wIth r~ r  to our indigenous industries, to help them by active parti-
CIpatIOn by gIving them money and r i ~ them other facilities. Sir, "e 
hear a lot about the question of unrest. There are dacoities, the tale of 

c ~t~es i.B repeated from day to day. I hold that the root cause of these 
dacOlt'es IS not political, but economical. Remove the industrial and economic 
conditions which have contributed to the poverty of the hh{tdralog and other 
classes, and these dacoities will cease. Therefore, in dealing with this question, 
G er m~m~ s ~ bear in mind that it is not merely an economic consideration, 
hut thB:t It 18 a political matter of the gravest inlportance. All the unrest, all 
the eXCItement, a.U the uneasiness that prevails in this country, have their roots in 
economic conditions which, I venture to submit, it is the supreme duty of Gov-
ernment to remoYe, and my friend's resolution, which is an exceedingly modest 
one-I wish it was much stronger and Jnore cOJnprehensive-is the beginning 
of that pressure which, from this side of the house, we mean to exert upon the 
Government for the purpose of en.couraging and stimulating our industries. We 
feel, Sir, with all the depth of conviction we sses~  we feel that the future of 
this country largely depends upon o:ur industriat projects. We talk of political 
regeneration, self-government and 8-0 on, but in our heart of hearts we feel 
that political regeneration can only come in the track of industrial growth a.nd 
emancipation. 'Va haye the history of Japan before us; we have the history 
of Germany before us. In those countries Govarnment has come to the rescue 
of their industries, and why should not the Government of India, the trustees 
of the people of India, the cnstodian of ·their purses, why should not the 
Government of India come to the rescue of our decaying industries? I make 
this appaal with all the e r est es.~ that I possess, and I trust that I do not 
appeal in vain." 

The Ron·ble Mr. Carr :-" Sir, the resolution before the Oouncil 
deals with the encouragement of industrial enterprise in this country, mOre 
particularly in view of the great dislocation of trade which has remlted from 
the present abnormal conditions, and the Hon'ble MOter proposes that the 
opinions of Local Governments and Administrations should be taken as to the 
best methods of encouraging the!\e industries. I propose therefore to tell the 
Council, with your permission, Sir, what has been done so far in Madras, and I 
am encouraged -to speak by the challenge which the Hon'ble Mr. Surendra 
Nath Banerjee has just cast down, in which he asks, has anything been done to 
help forward indigenous industrie9 in this country? The Hon'ble Member 
answered that questLm for himself in the nega.tiye, and it will be my duty to 
explain as bx:iefJy as I can what the Madras Government has done, and I hope 
the Oouncil will then say that the answer should be in tha affirmative. Soon 
after the outbreak of war, the Madras Government issued a Press communique 
dealing expressly with the subject which is now before the Oouncil. Thill dealt 
with industries for the production of articles the importation of which had been 
interrupted by the outbreak of war, and it was pointed out that there were 
certain inherent diffir.ulties naturally connected with the starting of new indus .. 
tries These difficulties are the employment of experts, the building of factories. 
the erection of machinery and the provision of en pital; and it was said that 
in the general dislocation of the financial and industrial world it would be hald 
to find-probably there would be difficulty at any rate in finding-either 
the capital, the machinery OT the men e ~s r . The Press communique 
however, went on to express the Government's firm desire to give all possible 
assistance by way of advice and information to any private capitalist or 
manufacturer who wished to take up business on new ventures for the sup-
ply of these imports which were interrupted by the war. A few ~'s later 
another paper was plaoed on the Editor's table. which dealt in full WIth the 
econumio situation. It is fortunate that in Madras we have now a depart-
ment of Iftdustries which hu recently been reconstituted, and the c mm i~. 
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t:on tf, which I refercontained notes from the DireotOl:, Mr. Tressler, a.nd from 
TariO'lS experts,-thereare two experts at the present mOll1Cnt, the dyeing expert 
and .I .. he leather expert,-dealing with the subjects with whioh they are oonnect-
ed. Since then, however, the Madras Government has gone a good deal further, 
and has ad,anced a sum of nearly two lakhs of rupees for the starting of special 
"Work in cOl1nection with industries in which the economic situation appeared 
t.o justify the hope that something llew might be done. l'he principa.l 
imports to Ma.dras a.re textiles, yarn and sugar, and these, together with 
the industries in connection "ith cement, gunnies and manure, absorb prao-
tically fh-e-sixths of the total imports to that Presidency. In regnrd to 
these industries there is, however, a oonsiderable amount of home produo-
tion, that is, production in this country, and it is obvious that the manufac-
turers of these existing industries may be trusted to look after their Own 
interests. There are, howe,er, certain minor industries, minor importfi in 
which there is at present no production in this country, at least llone in Madras, 
and the money which has been allotted by the Madras Government is now 
being spent on demonstrations in connection with theso industries to show 
the possibiUty of manufacturing the articles in this country. 

" The Director of Industries informs me that he has already started work 
on a pencil factory at Cooonsda, on the revival of a glass faotory in Madras, 
on oil-pressing experiments, on oil-refining experiments and on soap-making 
experiments. \Vork has gone 80 fa.r already in the pencil factory that I havo 
been able this morning to lay on the table of the Hon'ble Member in 
charge of the Department of Oommerce and lndustry a packet of pencils pro-
duced by the factory. 

cc As regards glass, the total imports to the Madras Presidency amount in 
value to something like 17 lakhs a year, and out of this 14i lakhs come from 
hostile countries, 21 lakhs coming from friendly countries, while no glass at all 
is put. down 88 being manufactured in Madras. There are certain kinds of gla.c:s, 
which are of too high a grade to be produced in this country, but the returns 
show that there is a large amount of glass of lower grades, such IlS bangles, 
bottles, false beads and false pearls, which together absorb 11 lakhs out of the 
17 in the manufacture of which it is possible thallooal· industry might be 
succe:.sful. The glass factory in Madras, I may say, was at one time a going 
concern. It had been started, and the Director has merely taken up the work 
in order, by expert assistanceJ to show that work in the above direction is 
possible. Then again there is soap, which is a minor artiole, but is very impor-
tant; because it is' connectt..'<i with the oil-refining and oil-pressing experimt'nts 
which are going on. Oil-pressing is extremely important, because it refers to 
ground-nut oil entirely at the present moment, and there is a large area under 
ground-nuts in the Madras Presidency. The total exports of ground-nuts 
from Madras amount during the year to about 220,000 tons, and praotically the 
whole of this goes in the form of seed to llarseillee, where it is oonverted into 
oil. What is being done now in Madras by this special work is to try and 
demoDBtrate that oil can be expressed on a commercial scale in this country, 
and we shall be able poEoly to start an r!,lttressing businca hMe for export. 
The Madras Government have allotted one of r ~ for this oil·presaing 
business, and they .y that it is ' for the further investtgation of the pouibilitiea 
of erlracting oil on a wholesale basis in this country, both for the purposes of 
supplying the local market and also with a view to testing whether the export 
of oil can be undertaken with any chance of ftnanoialluooeaa.' 

" Well, Sir, the Hon'ble lIr. 8urendra Nath Banerjee aid that what " .. 
asked for was a little modicum of action, and I think the allotment of thia 
two lakbl of mpeea for aevera1 induatriee oertainly ehOWl tJJat a small 
modicum of action has been taken in the Presidenoy to w hiob I have the 
honour to belong. In addition to thia the Kadru Garernment baa been in 
correspondence with the Secrew, of State, 81 r~ the trade in ~
nut, coir and cocoanut with a new to find new markete for theee pioduota. 
The Board of Trade and the American ConIUl were addreued in regard to 
the Jlneling of marketa in Bngland and America, and in conaequence of theIe 
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conversations, I am told that three firms in England have already been put 
into communication with some firms out here. 

"Then again there was recently an informal conference in ~I r s for the 
purpose of bringing the heads of the Agricultural and Industrial Departments 
Into closer touch with the leading growers and dealers in comlllercial crops 'l'he 
Hon'ble Mover was good enough to say that in this matter he hoped that we 
should follow the example of Madras, and it is necessary for me in ~ me way to 
disabuse his mind as to advances for ind.ustries, b~c se in Madras these advanCeS 
are not given for industries pure and simple. Advances a.re given, as the 
Council ~  under two Acts which deal entirely with agricultural improve-
ments, and I think that the grant of loans to indl1sbies is distinctly forejO"n to 
the spirit of ~ t O i  which deals with agricultural objects. ~' e term. agricul-
tural impro'\"ements is an elastic one and has been held to include such purposes 
as the erection of appliances for dealing with raw agricultural produce and of 
contI ivances for raising water, and even for experiments in boring to find if 
water is available. But the two Acts which govern these loans presuppose 
that the money is to be devoted to agricultural objects, for the im protement of 
land, and although money bas been advanced in Madras to some considerable 
extent for these machines for dealing with raw agricuitural produce, and also 
for pumps and for boring apparatus, no money has been given, no loans at all 
have been given, for industries pure and simple .. 

"It may interest the Council to hear that there was a discussion in the 
Madras Council on practically the same lines in the month of November 
last, and His Excellency the Governor summed up the position in the follow-
ing words :-He said: 'I do Lot believe that there is any difference upon 
this whole question, but I think there is SOme confusion between steps which 
are tempting, if not practicable, during the abnormal conditions of war, 
and, on the other hand, the Lormal development of the De}mrtment of 
IndustIies, which we all wish to see' The three aspects of the question 
11 ere pointed out, the first, the seeking of a special remedy for any 
special emergency Or any special distress. Und.er that head I might put 
the experiments and special work which are now being done for oil-pressing 
and oil-refinement in Madras There is bb~  a chance of special 
distress in regard to this immense crop of ground-nuts, which is coming on 
the market, and for which there is no outlet owing to the suspension of ship-
men ts. The second aspect of the question is to utilise the war for the capture 
of the enemies' trade or for the capture of trade which has been suspended 
owing to the want of ships. Under this head I think we may class the special 
work which is being done on the glass factory, the pencil factory and for the 
soap work. And the third idea is the permanent deTelopment of ilie Depart-
ment of Industries. As regards that, I submit that thtl consideration of the 
Department of Industries is ~r  relevant t.o the res~ t debate.. I t~i  
Sir, that we must all be In sympathy "\lIth lthe Hon ble Mover In deslrmg 
in everv way to encourage industries in this oountry, and it has been my 
endeavour to show that the GoYernment of Madras has already given practical 
expression to that sympathy by the methods which have been already adopted." 

The Hon'ble Sir Ibrabjm Rahimtoola. :-" Mr. President, I 
welcome the resolution which the Hon'ble Mover has brought forward, 
expressly for this reason that it has brought pointedly to the notice of Gov-
ernmei:t how keen the Indian feeling universally is in the matter of the growth 
and development of i ~tries in India.. It is not m~ i te~ti  to deal at 
any length with the subject-matter that IS under conslderation at present, 
because I have giyen notice of a resolution whioh embraces the entire q ues-
tion, and, as it is coming up for discussion shortly, I would rather reserve my 
observations for that occasion. 
"I ,vill therefore oonfine myself to only a few remarks on the issues that 

are before the Oouncil to-day. This resolution deals with the question of 
making advances to industrial enterprises on the basis of takavi loans, and the 
object with whioh it has been brought forward appears to be the peculiar 
circumatances prevailing at present in consequence of the war. 
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" Dealing first with the question of ta1cavi advances, it appears to me that 
unless GOTernment are prepared to support the Indian 8entIment of wide-
spread progress and deyelopmcnt in industrial concerns, this small measure, 
however beneficial it might provo in a limited sphero of usefulness, will not 
satisfy the sentiments of tho people of India.. The present Fuggestion has been 
put forward on the lines of the action which the British GOTernment has 
taken in the matter of promoting the synthetio dye industry. This is a 
new industry which has beoome necessary in consequenoe of the dislocation 
of trade conditions due to the war and Government have offered to contribute 
half the capital as a loan. The lIon'ble Mover has adopted the sa.me principle 
and wants lnoneys to be advanced to Indian industries on the same lines by 
Government. Takac;i advances, or loans of any kind to be made by Govern-
ment or priYaie l)urties, presuppose a substantial margin as security for the 
due recovery of the loans with interest. TakaD;' loans are given to agricul-
turists for agricultural improvements including the sinking of wells, the 
purchase of cattle and va.rious other things, on the security of land owned 
by the debtor. These advanoes carry i teres~ I think. at 6 or 6t per cent and 
the principal is recoverable in instalments extending over a sufliciently long 
period. On the debtor failing to pay interest or the instalments of principal, 
legal power TCSts in Government to proceed to distrain and to recover the 
moneys by the sale of the land irrespective of any r ere ~ to the Oourts. 
I should like to know what will be the effect of loans to indlLo1iri:l) COncerns 
on the lines of taka"i. It appears to me problema.tioal whether sufficient 
capital will be forthcoming from the investing public to provide tbo margin 
between the amount which Government will lend and the amount which is 
actually required. for a given enterprise. The investing publio will necessarily 
take into consideration the contingency that the amount of the margin may 
be lost entirely if the iniustry proves unsuooessful and Government exercise 
their powers to recover their advances. 

" The p1'e88nt proposa.l is tantamount to asking Government to start the 
business of lending money on the m ~ e of industrial concerns with more 
stringent powers of recovery of interest and princip'll than are posaessed by 
ordinary m~crees who advance money on such security .. I am pointing 
this out merely to show that the question is of suoh widespread importance 
that it oUght to be tackled a, a whole and not in this piecemeal manner. If 
thi8 Council sO dtmres, I will have no ObjAct ion to the resolution being psased, 
88 it merely wants to asoertain the views of Local Governments and Adminis-
trations. 

"Haring dealt with the question of loans to industries on the basis of 
tam" and their probable effect, I will _y a few words in regard to the other 
point, namely, the prevailing conditionadue to tho war. Now I willaak HOD'ble 
Memben to remember that you may do a great deal at preaent to foster indua-
tries in India consequent upon the diminution of imports, from enemy 
countries, and for want of adequate tonIl&oCJ08 from neutral and aHjed countries ; 
and that there may be an immediate prospect of suooe. to oertain new ind1ll-
tries. But I want this Council to realiee what "'ill happen immediately alter 
the war u over Then all these countries will be free to compete .... ith the 
newly sta.rted industries. If they competed with India and Indt&n indultriN 
on the principles of fair trade, r would have very little b~eeti  but 'We 
know that they will compete with these new indU8tries by giVlr:f bounties, by 
8ubsidiaing steamship companies to carry their manufaotu gooch.&t lell 
than. c m~erci  ratea of freight i that other important conceMionl Yill alao 
be gtven till ~e fetish of free trade which is impaled upon India by England 
leads to the faIlure of theae new industries. Once thele new indUltriee have 
failed !n competition with· subsidiaed and Lounty-fed im~  from foreign 
~~ ~ ~ are b~ to abandon the manufacture of the articles, ~ 
will nse,. foretgn indUltnea will prosper at our expeD18 and the people win have 
to ~ er rates. Your industries will have Deen killed in the meantime 
-:- • not .in .fair competition it. killed, not ~ fair trade principles, but 
killed on prlDClples. of subvention, on prinetplel of bountiea and IUb. 
lidu.. WIlen therefore thia OOlUlCfi 11 cliacluaing the queetiOD, it fa 
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~ecess 'Y t~ t ~ e pl'ac'ti?al aspecp ?f it should be clearly rp.alised The 
tI~e occupled In consultIng PrOYInClal Governments and Administrations 
wIll he about a Yl'ar. Considerable time must als() elapse before the 
necessary capital is obtaine:l, the required nlachinery is ordcred out from 
~ c  and is receiycd in India under present conditiollS, the selection of the 
sIte and the erection of the new factories. It t er ~ re follows that it will take 
about two 01' three years before these new industrial concerns are ready to produoe 
manufactured goods. By that time there can hardly he any doubt that the 
~ me c?mpetition ic~ has been operating against the success of Indian 
IndustrIes III the past, wIll be revived, anu then, what will become of these new 
venture5? Is it undet,these conditions that you expect capital to come forward? 
'Ve have heard a great deal, Mr. Presidpnt, about capital being shy in India--not 
that we haye not gGt fail'ly sufficient capital for the com.mencement of the 
e ire~ industrial development in India, but that it is shy of investment in new 
Ind.ustnes,. which are rarely successful in consequence of the unfair competition 
whICh India has to meet with. People have in the past invested their money 
!ind ha:6 lost it, and have therefore got frightened of putting any more into 
IndustrIal concerns. Government and the local public bodies annually float large 
loans at comparatively low rates of intel'est. My Hon'ble friend the Finance 
Minister informed us last year in his Bud'?et speech that he ,vas raisinoo the o 0 

maximum of the amount which can be deposited in Post Office Savings Banks, 
and that he expected as a re3ult thereof consideL'ably increased deposits. What 
does that show? That there is capital seeking sound in vestment. It may be 
that India being a poor country has not got sufficient amount of capital for 
the full industrial developlnent which we desire ; but that there is enough 
capital for the needs of the immediate future there can be no doubt. The 
only thing is that people do not find sufficient scope for the invest-
ment of that capital in industries which have a fair chance of success. I am 
confident that there would be not only a fair but a good chance of success for 
new industries if India was allowed to work on principles of fair trade. 

H Let us now consider the question of the new enterprise in England-the 
production of synthetic dyes. I W.lS very much surprised that England, which 
is the only country in the world that is a staunch worshipper at the shrine of 
free 1 racie, that England has c m~ forward now to encourage a new industry 
by gil·ing loans and other a.:;sistance. It is interesting to examine how the 
offer of such help has been received by the English people. England is one of 
the richest countries in the world, and the English people cannot be in want 
of any State aid so far as c;1pital is concerned for the purpose of develol:ing 
promising industries. They have therefore not beeLl much enamoured with this 
offer. The prevailing sentiment in connection with this offer is reported on 
good authority to be as follows :-' It is all very well for Government to come 
forward with this loan of 10 millions against a capital of 20 millions; hut 
what will happen after the war when Germany begins to manufacture BYUthe-
tic dyes and with the help of subsidies and bounties competes with us in 
English markets; E ~  bting committed to free trade, ~re will this 
industry be?' But what is most gratifying to those of us who have strongly 
advooated the principle of protection in India, is that people in England itself 
now demand that instead of giving them this capit.al Government ought. to 
provide protection against imports of German made synthetic dyes into Eng-
land fora pedod of 15, 20 or 25 years by the imposition of protective tariffs. 

cC It is this new aspect, this new spirit, that has al'isen in England which 
forms the beacon of our hope for the future development of Indian industries. 
India wants protection for its industries during their infancy and I am more 
than hopeful that we will get it. After all what we desire is 110t measures 
merely to meet a temporary contingency, such as that created by the war, but 
permanent measures of far-reaching importance which will ensure the growth 
and development of industries in India. making it one of the foremost manu-
fH.oturing countries in the world. That, Sir, is the Indian ambition whioh we 
propose to press vigorously to the notice of Government. 

cc I was very pleased to hear the reply which my Hon'ble friend Mr. Carr 
gave to the criticism of my frieud Mr. SUL-endranath Banerjee, and I was parti-
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cularly am used at one part of it. I quite recognise that the. GOl'ernmellt of 
India and the Local Govcl'nments are anxious, 'within the powers tha.t arc 
. conceded to t.hem, to do their best t.o llromote Indian industries. 1 am glad 
that in this luatter tho yiews of the GovernnlOnt in India and those of the Indian 
public largely coincide. But there are certain limitations imposed upon t.henl 
beyond which the Government of India cannot go, and I know that though 
t.hey fully syln l>athise with us, they are powedess to go far enough I readily 
recognise that they are trying to do what little they can within the limitations 
imposed upon them from higher quarters. It appears that the uttnost ther 
iun-e been able to do so far, according to Mr. Oarr, is that they have given theIr 
tldrice an("l that they have furnished Hlforfll.ation They have also a.rranged 
some demonstrations. "r e are ,,-ery thankful for what they have done,.but 
advice and information is one thing. What we want is tangible and substan-
tial help and assistance in the efforts whioh the country is making for the 
promotion of industries in India. That is wha.t we want. These demo Dstra . 
tions are good in their way, but what is the l"alue of these demonstrations, what 
is the T'alue of reviving the glass industry which was once killed by foreign 
competition? Now that the war has brought about certain tempomrloontin-
gencies, you can revive the glass industry, but immediately the ,var 18 over-
and the war is not going to last for ever-t.hose countries which once did 80 will 
~ i  flood the markets in competition with the local made glass, and will again 
kill the ind ~tr . What is then the gain? I "ish therefore to press on the 
attention of Government that when the whole question 'comes up shortly for 
the consideration of this Council on my resolution, the Government of India 
will erlend to us their whole-heat't.ed support in fiqhting for the industrial 
~ er ti  of this country Boooainst all the obstacles WJlioh stand in our way and 
to give us that substantial, powerful and si ~re help which they, as repre-
sentatives of the community of India, are bound to render to us., 

The HOD'ble Sir Jrazalbhoy CurJl'imbhoy :_'f Sir, the Hon'ble 
Mover would appear to have made out a strong prim4ftJCH! oase for the inves-
tigation of the need, the scope and the lines of finanoial help to Indian indus-
try, and I do not think that Government will stand to lose ~ t i  by accept-
ing the reSolution. On the other hand, weighty political considerations would 
justify the course. There can be no doubt a strong feeling erists in the oountr, 
that the Government should do more for our industrial development than It 
has hitherto done, and that that development in a large measure depend&; upon 
the fiscal and economic policy of the Government, 88 my Hon'ble friend. Sir 
Ibrahim Rahimtoola, has observed; because, unless the new industries are 
protected, they can never thrive at their start. For example, when the 
Member in charge of Commerce viSted the Indian Chamber of Oommeroe in 
Bombay, of which I have the honour to be the Ohairman, we directlr pointed 
it out to him, that there were capitalists who. were ready to put in theU' money t 
even millions, for the development of industries, if Government could 
assure them that they would protect the i ~ries. After the war enda, 
Germany. by giving bounties and other thing., will again compete with us, 
and we !hall not be able to m&intain our position without lOme IOrt of Govern-
ment protection. Without this, capital will be always.hy, and Dew industriee 
will be started with diftiea1ty. Bir, unlees the Government wants tbeae 
enemy countries t·) prosper and again to become strong and make Waf, they 
must rain their indUBtriea, and not allow them to make our oountl'1 
the dumping-ground for their goods ; and tbia can only be doDe b,. Government 
giving protection to the indigenous industriee from the TerJ.tart. I do not 
sa,. . t~t the protection ought to be for a very very long time; but in the 
oogmmng, for a few years, until the new industries are 1lrmly eetabliahed, the 
GOvernment should protect them. Theee inquiries b, GOvernment and b, 
other o8iciala alid commercial hodiea are bl themeelvea of little praotioalTa1ue. 
~G Ter me t e t ite . decidea upon the ~ economio policJ. no-
thIng can be done. ID the cue of the .ma1ler induatne., which are DOW ruiued 
b7 the war in atationa up-country, not in a city like Bombay or Oaloutta. th!'1 
08D be giT8n immediate help. I can giTe an aample on the Bombay aide. In 
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the western Khandesh there were hand· loom workers who could not sell their 
cloth and ~ er things, and the industry was going to be wiped off, and the 
people were In a very bad condition. Theyappealed to the I{ombav branch 
of the. I~~ri  War Relief Fund, and we gave them SJme help, alid so pro-
tected theIr Industry. In the same way, if the Government could protect our 
industries by timely financial assistance, they would be doing a lot of good. 
This resolution would thus be good. 

" It would, 0: course, be wrong to ignore Government action in the past in 
this direction. Last year when trade suffered for want of funds, as a result of the 
banking crisis, the Horr'ble Sir William Meyer initiated a I)olicy of financial 
assistance through the Presidency banks and placed a larger amount of Govern-
meLt cash at their disposal. r.I.llis year that policy has been developed and, as a 
result .of the recent cotton ~c ere ce here, Government have agreed to help the 
finanCing of cotton througn the agency of the Presidency banks. So far good. 
But it must be frankly admitte.i that all this activity has had for its object the 
support of industries directly connected with international trade, and the influ-
ence of which upon India's balance of trade is evident The Hon'Lle Mover now 
draws attention to the need for direct help in an equally important direction. 
'l'he small industries of the country are as valuable an asset as auy we can 
t.hink of. They are scattered all over India., and affect the domestic economy 
of innumerable families and the rural economy of all areas accessible or inacces-
sible by railways. Their value is officially admit.ted, and it is further admitted 
that they are in a more or less helpless condition. Help on the principle of 
takavi loans would cerlainly go some way to meet the exigencies of ilie situa-
tion. It is, of course, a question how far Government can go. The war has 
greatly increased its financial responsibilities. Auy recommendation of increased 
expenditure must therefore be scrutinised. The Hon'ble Mover has himself 
recognised this fact, and has only demanded a scrutiny in his resolution. There 
is thus little room for controversy. The financial advances he recommends 
have, besides, the merit of being safe and profitable investments. 

"The only point about which thAre is ground for any apprehension is that 
the preliminary process of collection of official opinion might, and would, in-

~ a delay which will materially discount the value of the policy 88 an 
emergent measure. The opinions would undoubtedly form a sound basis for 
the permanent industrial policy of Government, but for the immediate develop-
ment of our industries in view of the abnormal contlitions introduced. by the war, 
we must rely upon more expeditious measures. I would, therefore, submit for 
the consideration of Government that ta,kavi advances, for the support of our 
village and c t~ e industries that have been most seriously affected by the war, 
be at once made on a moderate 8O&le on the recommendation of District Officers, 
and, fClr the formulation of a permanent policy, a reference be made to Looal 
Governments and Local Administrations for their opinions. 

"The polioy I suggest can be given effect to immediately by pfacing in the 
hands of Local Gover llments and Local Administrations some cash, with instruo-
tiona to utilise it at their discretion for the support of small industries within 
their charge by making advances on the principles underlying the Land 
Improvement Loans Act. 

" If the opinions of Local Governments and Administrations be adverse, the 
advances "ill not be made. Time will thus be gained, and time is every-
thing. 

"With these remarks, Sir, I support the resolution. U 

The HOD.'ble Mr. BaYaDingar :-" Sir, the Hon'ble Raja Kushalpal 
Singh's appeal to Government for financial help in furtherance of the industrial 
developmen.t of the country is most opportune. The econoreic effect of the 
great war has already been badly felt in industrially poor India. It is desirable 
to have the resources of the oountry placed on a firm footing not only by 
reviving our decadent industries, but also by i ~~ i  such new industries 
aa mal be 'found suitable to the present condltion of the country. Among 
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such industries ma.y bo mentioned the ma.nufa.cture of ootton goods, of leatller, 
of. sugar, of dairy products, of manures, of oils, soaps and perfumes. 
of dyes, of matches, of brass, and bell-metal articles, of glass bangles, 
beads, and even bottles. Many of these DlanufaotureA can Le. and ",ere 
in fact formerly carried on ..~ village industries, s')metilDes subsidiary to agricul-
ture. Sir, these village industries stand in urgent ueed of State help. It is really 
gratifying to note that the Go,'ernment of Mad ra.'l is trying to encourage some 
of these manufactures by giving expert advice to nlanufacturers, in some cases 
even hy demonstrating the successful working of the industries. I am afraid 
t.he Hon'ble Surendranuth Banerjee is not right 'When he said these demon-
strations are no good. ~' e development of the Madras ohrome-tanning and 
aluminium industries is due to Government deparbuental demonstrations. 

" NQ doubt., lack of capital is the general oomplaint and that the offer of 
financial help from Government will go a great way to induce industrial 
enterprise in the country. At a.ny rate, in the case of small industries finanoial 
aid on the plinciple of taka" loans are a esi ~r t m. Sir, it may be said 
that it is the co-operative societies that must come to the h.elp of the ,·il1age 
artisan and rural manufacturer. For my part I have great faith in the future 
of the co-operath-e movenlent; but the movement, 8S has been rightly obsen'ed 
by Sir Gangadhar Chitnavis, is still in its infancy_ In many ~ co-operative 
societies do not exist. We cannot therefore always depend upQn co-olJerative 
societies for the required help. Wherever oo-operative societies exist, capable of 
rendering financial help to the artisans and small manufact.urers, Government 
may take ~O'C of their existence and place to their credit reasonably large 
8UJll8 for adTar.cing to manufacturers the required money at a moderate rate of 
interest. Where, howeTer, mch societies do not exist we expect Gove:nment. to 
initiate a policy of direct financial assistance. A great deal can be done in 
that way. 

·'Bir, as the Hon·hle Mr. Oarr has remarked, our Presidency haa been hard 
hit by the war in respect of her trade in oil-seeds We had a latKeexport trade 
in ground-nuta which "'ere in great demand for the o-..,ntinentaf oil mills of 
EurolJe. The war has deprived us of this trade and nuts are rotting in the lan(l. 
The best course to relieve the distress of the producer would be to start mills at 
once for the 6xl'Iession of oil which may be utilised in th., Dl&Dufaoture of 
soaps, 'Varnishes, etc., while tbe cake may be used 88 cattle food and Aeld manure. 
But lack of capital, an:! uadpubtedly of enterprize also, stand in the way. If 
along with advice the i~ e manufactureta get from GovernJoent ItJill" loana 
tooJ they will certainly go in for tile installation of efticient o!l-eXprell68ll, 
which &Jone will enable them to aucoessfuUy carry on the oil-pressing industry. 

"The Hontble Sir Ibrahim R!lbimtoola has pointed out the importance of 
the policy of protection. Is not the grant of lahDi loans to manufacturen at 
a cheap rate of interest a sort of protection P 

" He baa also warned 118 against protected foreign oom petition after the 
war. In the case of the oil industry if we have eiBoient oil milIa it would 
Dot be poasible for Germans at-anf other foreignera to compete with us, even 
after the war is over. We produce the oil-a8eda. We O&D expu. the oil out 
of the seeds and make our 106p8 while we utili.&e the cake .. cattle food and 
manure. Whereas GermanI or other foreignen would have to im£! eeeda 
nom outside and manufacture oil from out of the imJ!Orted eeeda. there 
is no fear of foreign competition in the cue of the oil indUltI)'. There 1're alao 
other indigenous induatriea where the investment will, in .pite of protected 
foreign competition, give us good returna. But where ia the money for tile invest-
ment P Borrowing from LuHan money-lendel'll is ruinous. Thel often take 
adftDtage of circumstaucea and abuSe exorbitant rate. of intereat. rob. 
loana for manufacturers are therefore DeCeIlea:ry. Then there remaiD. the 
queation of securIty for the 1oa1Jl.. Plant for toe purella. of which loan. aN 
required, iI itself the eecuritf, the ~rec~ in ita ftlue being prorided 
against by the additional 18C11rit1 of bUildiap, Janda, etc. 

"Sir, witb. tben obl8rntioDl, laupport the remlution." 
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. The Hon'ble Maharaja Ranajit Sinha of Nashipur:-
"SIr, I have much rleasure in associating myself with the resolution that 
has been moved by my Bon'hle friend, Raja Kushalpal Singh. There is no 
doubt that local industries are fast dying out. In mv own distr'ict of ~I r

shidabad I know at One time bedri, i ~  and silk industries were flourishing, 
hut D?W, tliese things are fast decaying. This question is a \~er  important 
and dIfficult One. I am afraid loans in the way of taka'IJi advance will not 
~e of g:eat help to the big industries, but of course they may help small 
IudustrIes as has been suggestad by my hon'ble friend on n1y ricrht. I acrree 
with IUY Hon'ble fdend Sir Ibrahim Rahimtoola that unless ~  industries 
are supported by Government help or are protected at least for some time, 
tlley will be killed. It is also true that there is no lack of c~ it .i  this 
country, because we find that there are persons who can advance millions 
R,nd millions; but the difficulty is that no person is prepared to help the new 
enterprises for fear of their beicg failures, and the reason of thes} failures is 
that Indian produoe go'>Cis cannot oompete with rei~  U'rticles. However, 
for the present, we are ooncerned with the resolution which is brought 
before this 0ounoil. My friend only asks that Local Governments may 
be consulted 8S to the desirability of r ti ~ loans On the lines of takavi 
advances. I do not find there is anything b ecti b ~ in it. Local Govern-
ments might be ?onsulted and their reporas may be considered on their merits. 
U nuoubtedly, oWlng to the war, there has been a new fie1d to start some 
industries, but a question may arise how these industries could flourish 
by encouragement in the way of la.lravt, advances; but this is a matter which 
car.not be dealt with unless the Local Governments are consulted; and when 
their opinioDs are recehed, the Government of India will be able to judge how 
to proceed in this matter. I hope that the resolution which has been moved 
by my hon'hle friend will commend itself to this Council and to the Govern-
ment." 

The Hon'ble Raja. Abu Jafar-H Sir, tho resolution 80 ably moved 
by the Hon'hle Raja Saheb, is so necessary and so reasonable that it requires 
no lengthy arguments to recommend it to the Government. 

" Indeed, I think my friend mi~ t have been safely more venturesome if 
be bad directly ~ e  the Imperial Government for the help instead of asking 
for the opinicn of tne Local Governments. 

" At this staD'e of our history, I believe everyone would adnlit that time 
has come that thOe Government should help the struggling itldustrics of this 
cuuntry by advanoing money to safe ooncArns and hy gidng other help through 
experts specially appointed for this pUl'p3Se It is no doubt true tha t, while 
State i~. was being regularly, and even persistently, afforded hy most of the 
continental States of Europe, Engla.nd bad long been sile'lt, and it W88 left fOl'-
private enterprise to develop the industries of the country. 

"Althl)uCJ'h the wisdom of even tha.t polioy mi~ t be doubted, but btill 
~  did :ot suffer muoh by this neutrality of the State, for after all 

England has had for 8. century the i~ est skill and the largest capital in the 
world and it could meet the market of the world steadily even though many 
St .~ aided their industries by ha.ndsome gratuities. 

tC But while this war has been the cause of numberless miseries and evils, 
we in India won ld bave to admit the truth of the time-honouJ.led dictum, 'out of 
evil cometh good 't if the Government of India and the Serret.ary of State were 
lE'ased to take up earnestly the qUtastion of the industrial development of 
tndia. If this desired result WE're ar.hieverl, not only e~te si e means of liveli-
hood would be afforded to the millions of this ~ tr  but in time of need any 
amount of DlAnufactured goods that England might need foritseif or for others, 
would be forthoominSf. The trembling anxiety of our people and the Govern-
ment upon the oourse of the ~ s ~ ~  be materially lessene<!. for a 
purely agricultural continent Ilke Ind18 18 apt to be reduced by bad l'aUl8 fNUl 
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a state of thriving prosperity to that of the worst poverty and misery. For 
countries situa.te as India is, even the most orthodox economists would 
recommend some State aid, and e,en State gratuity. Of oourse the distribution 
of money should be judioiously effeoted by means of a provinoial board of 
offioial and non-official members. But that would oome later on. What the 
Government has to do now is to remove such artifioial barriers as are met 
with in India on account of lack of capital and laok of expert knowledge, due 
to most of our industries having been ruined by oompetition with machinery 
of the West. 

" It is a matter of great pleasure that the Secretary of State in the House of 
Commons and the Vioeroy in the last mooting of this Oouncil have announoed 
the int.ention of the Government to give pecuniary assistanoe for the develop-
ment of the industries of this countrr. Before I conclude I would respectfully 
ask the Government to initiate thiS suggested reform as soon as may be 
practicable, so that we in India. may make some modest start before some 
Continental Powers are in a position to beat us by their superior machinery 
and bounty-fed manufactures. In India. the sugar, the indigo, the ootton, the 
iron and the jute industries can be developed to an extent yet undreamt of. 

" For these reasons, I support this resolution." 

The Hon'ble Mr. Clark :-" Sir, the subject whioh the Hon'ble 
Member has brought before Council to-day is one which has aroused very 
genel-al interest in many quarters in India It haa already been raised in at 
least one Provincial Oouncil, and has received much attention in the press 
and in c mm~rci  circles. It is very desirable that this should be so, since in 
a great wa.r like this no factor which oan be turned to our advantage in the 
smallest degree should be neglected, whether in the sphere of militarj opera-
tiQI18 or of trade. The effect of war on BUch an immense scale 88 we are 
experiencing to-day, is generally adve1'8e to commerce. It involves an 
enormous destruction of wealth, and consequently an unprecedented degree of 
uncertainty as to the value of the ordinary titles to wealth-of stocks and 
shares and other securities on which in r i ~ times funds can be raised for 
industrial purposes. It causes an enormous dIminution in' consuming power 
and in the demand for commodities Hence, with the exception of certain food-
stuffs and of muniiions and materials of war, it has tended generally to cause 
low prices and to depress industries. We have seen the operation of these 
influences in the diminished volume of India's export trade. Germany and 
. Austria are both large customers of ours, a.nd the cessation of aU. trade with 
them., together with 1 he general depression of business on the continellt of Europe, 
has injuriously affooted the demand for Indian produce. On the other hand, 
the same causes have given to Indian manufacturing industries the opportunity. 
which is the subject of the discussion to-day. If these countries can no 10D:,trer take 
..our good& they can also no lODger send WI theirs There is a gap to be tilled, and 
it is very natural that those who are interested in the development of Indian 
industries, are 88:1 themselves whether Indian manufacturers might not seize 
this oJlportunity emba.rk on the manufacture of articles whioh have hitherto 
been lDlported from. the countries with which we are at war. The poaaihility of 
tbia in days such as these baa a special attraction about it. Oommerce and 
warfare have not a few cha.racteristics in common. The e ter risi~ trader is con· 
atantly invading a rival's territory; being re~  from time to time and again 
returning to the charge; lOmetimes accepting defeat, at others jlusbing on to 
'rictory ; and this spirit of pugnacity takes on an additional seat to-dal if the rival 
ia a German or an Austrian enemy. This impw.e in ita larger aspect meant, 
if pushed to a suectSful issue, that ohannela of tmde will be opened, which 
will bring gains to compensate in part for the lcaea due to thole oloeed by 
the war. In all this Government is most deepl, intereated.; and since the 
outbreak of war has given the most oat"eful consideration to the mean. hI 
which any such efforts may be beat aided. I welcome therefore the dilcaaaion 
'Which has taken place to-day, both became it baa enabled ua to obtain the 
-riewa of Hon'ble Members in ihia Oounoil, many of whom haTe olole practioal 
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knowledge of the potentiOalities of Indian industry, and becau!';e it enables 
G er m~ t to expl9"ir: the :point of view from which they have looked upon 
t~e questIOn and the pohcy whiCh they have followed in regard to it; and in 
vIew of some remarks that have been ° made, I am very glad to have that 
opportunity. 

H I am sure the Hon'ble Member who moved this resolution will wish that 
the s ~ esti  which he has put before CO'~ ci  should be reO'arded as a business 
proposition and examined accordiogly on its commeroial anel financial merits. 
Now ofrom this standpoint there are two main difficulties in the way of advantaO'e 
being taken of the present situation to secure on a large scale the extensi;n 
of Iuclian industries; and it would be foolish to minimise their importance or 
to refuse to look them in the face. The first of these is that industries cannot 
be deyeloped without capital, and that capital is particularly difficult to obtain 
for sllch purposes during a war; and the second is the impermanence of 
the war oonditions out of which t.he present opportunity arises. ~. \.s to 
the first, the Hon'ble Member who moved this resolution is, I think 
c ~sci s of ~ is difficulty, since he has proposed that G er me ~  t ~ 

~ers  prOVIder, should furnish the !lecessary funds on the lines of taka'Di 
advances: In other words, he has assumed, I gather, that money will not be 
forthcomIng from the ordinary sources from which a com:tp.ercial enterprise is 
financed. In making this assumption I think there can be little doubt hut that 
he is right. Indian capital, always shy of industrial ventures, has shown itself 
p3.rticularly so since the financial troubles of last year and naturally has bet'n 
still further discouraged bv the war. lir Purshotamdas Thakurdas, the 
Chairman of the Bombay Indian Merchants' Chamber and Bureau, dealt with 
this point in an interesting speech which he delivered l·ooently at the annual 
general meeting of the Chamber. He referred to the possibility of Indian 
capital venturing into fields of new enterprise during the war, but expressed 
the view that i~ to the financial nervousness which had been felt in the 
Indian oommeroia) community since the disturbances to credit culminating in 
the Bank failures of last coIn weather, the prospects of Indian capital coming 
forth for suoh purposes were the reverse of hopeful. There is every evidence 
that this is the case ° But when the Hon'ble Member who has moved this 
resolution proposes that in the -absence of private enterprise Government 
should r i ~ the neoessary capital for these ventures, he has overlooked the 
~t tha.t ju;;t 8,9 it is didicult for private persons and priva.te concerns to 
ra.ise c3.pital dllring a great W.ll', so it is i i.~ t for Government; and f;overn-
ment suffers under the further is bi it~ that a war not merely affects its 
S()urces of revenue, but also imposes upon It unusual demands for expeuditure. 
It is not for me to anticipate the statement which my Hon'hie Colleague the 
Finance Member will lay before Council in a few days of Government's 
nnancial p'osition and of the obligations resting upon us;. but I am sure 
Council mll readily appreciate that it would be impossible for me to press upon 
him at such a jo.ncture that he should permit large sums of Govcrnment 
money to be c ~  up in industrial ert ~~. Whatever thei.r eventual 
suocess might be, thpy are bound to be unproduotlve and speculatIve at the 
start. 'rhe type of assistance which the Hon'hle Mover of this resolution 
has suggested is takarn loans. The essence of taktJ"i loans, as some other 
melnbers have pointed out, is that they rest on certain security, the security of 
the la.nd. It is a security on which Government can alwa,ys realise. But the 
position is very different in rega.rd to such items as ma.nufa.cturing plant and 
ludustriH.l good-will. The Hon'ble Sir Ibrahim Rahimtoola caEed particular 
attention to that. I ca.n oite him on my side on that paint and also on another 
point naillely the impermanenoe of the present situation with which I &hall deal 
res ~t . Government do, as a matter of faot, provide a not inconsiderable 
&1110unt of nnancialassistanoe to industries and to agrioulture. The question 
whether they should do more i.Jil an important one, on which much no doubt 
might be said. but it is rot one I think whioh we should discuss to-day. As 
the Hon'ble' Sir Ibrahim has mentioned, he haa a resolution on the paper 
dealing with the more general question; and what I would wish Council to do 
to-day is to concentrate rather on the speuial question of whether it would be 
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wise for Government to look up money at the present moment. and in the 
financial·conditions of the war, in industrial enterprises such as the Hon'ble 
Mover's resolution contemplate-so 
"Then there is the second difficulty to which I referred just now,-and this 

also I am inclined to think was in the Hon'ble Member's mind when he suggest-
ed that Goyernment rather than private enterprise should provide the necessary 
loans for these undertakings,-namely, that no one can say how long the war, 
and the econOlnic situation arising out of the war, is likely to last. On ~ er  other 
ground we must hope and pray that the end may come as soon as possible, but 
from the point of view of the question we are discussing to-day, the uncertainty 
of its duration can scarcely fail to be a isc r~ eme t to those who might 
other-aise be ready to risk their money in ne'N industrial concerns in India on 
the strength of t ~ eessation of German and A.ustrian competition. Buoh persons 
probably fear that there may be a rapid economic recovery in Germany and 
Austria when the war is at an end, followed by a revival of their export trade in 
Irul.nufaotured artioles, with the result tha.t the new industries which ha.d been 
started to produce these artioles, would be exposed 800'3.in to severe competition 
from Europe. In these circumstances private en :)ital is not unnaturally shy of 
coming for\mrl, but just as private capital is shy, 80 Government also must be 
careful. The same conoidera.tions must be a deterrent to the State. We are 
the trustees for the taxpayers Rr .. d we too must look forward. to the situation 
which might aris .. · after the war, and to the liability whioh might fall upon us 
if we were pressed to put up more and more money in support of suoh indus-
trie; &::,ooainst their foreign compatitors. I have received strong support On this 
aspect of the case from the Hon'ble Sir Ibrahim Rahimtoola in the speech to 
which we listened just now. He also drew from it certain inferences into 
which I do not propose to follow him. We must remember that we have 
decided to avoid, as far as possible, the disoussion of all matters likely to arouse 
political controversy du.ring this cold weather, and Ie. n imagi ne no suhjeot 
which is more likely to stir up political controversy than the questIon of the 
rival merits of free trade and protection . 
., The example of what is being done in England has been cited on the 

other side more than once in the course of this debate" I doubt however 
whether it really supports the present motion. It is quite true tha.t private 
enterprise in the United Kingdom has in many directions taken advantage of 
the interference with German and Austrian export trade in order to de,-elop 
lines of manufacture in which OODlpetition by those countries has previowdy 
been formidable. But it must be remembered that in these matters England 
stands on a very different footing to India. England has a long history of 
successful commercial enterprise bt-hind her j her people are 8OOustomeci to 
risk their capital in industrial undertakings j and BritiRh manufacturers 
have been able to take up new lines of production with the use of their exist-
ing skilled labour ataJfs and with only comparatively &mall modi1ioa.tioDS in 
plant. Nor does the action which has been taken by the British Government 
support the course which ia being advooated by Hon'ble Kemben to-day. 
With one important exception, the British GoTemment'a action baa been 
restricted to the d8emination of information and to dona through eample-
exhibitions and conferences to bring together mercbanta who ha'V8 prerioual, 
dealt in imported goods from German 1 and A.ustria., and manuWturerI who 
might now be able to meet their needs. The exception to whioh I ha'Ve 
just referred is of COlUle the national dye IOheme, whioh baa arouaed a gre"\t 
deal of i!lterest in ihia countl'J. 80 far .. the late.t oflicial information 
goes, which we have received at present, it ia propoeed that a compaDI_ should 
be formed with a capital of two Dilliona sterling, and that Hia llajeat)"8 
~~mme t should make ~ ~  equalling the capital aubaoribed np to ODe 
milbon, and thereafter provicle a loan at the rate of £llterliog for t1Y8Tf 
~ of capitalsubeonDed. In addiuon to tm. Bia Kajeat(. Gcrt-ernment ia to 
make a grant for 10 yean for the encouragement of Naearch. It h.. been 
urged that the Government of India should follow this example. Aa I have 
aliead1 aaid" ourfiDaneia.l poaition is verr diJfere!1t to that of the I'!lperiaJ. 
. Goyernment 8 at home. They have reaourceI behind them altogether mcolll-
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mensul'ate with those at" our disposal; they can raise, and have raised, enormous 
sums for the prosecution of the wal" and of objects conueotei with the war: 
they ha"e vast supplies of wealth [0 draw upon, and a large taxable marD'in 
fl'om which t.o increase their revenue. What would be easy for them, wouldobe 
impossible for us. But the poiut I wish to emphasize more particularly to 
CouuClI about this scheme is that it is not a caso of fiuanoial assistance beinD' 
given merely for the eake of starting a llew industry in the United i m~ 
So far as we know, in no case have the British Government supplied funds 
for snch an object. They have even gone some way in the opposite direction. 
. ~e . re .~ r  with a view to conserving the national resources, have recently 
]ald down that fresh issues of capital are to be approved of by them before they 
are !llade and will 0 Illy be allowed where it is shown to them that they are 

~ b e i~ the national interest. The national dye scheme stands on a very 
speCIal baslS. III past years Germany has held an immense predominance in 
the manufacture of aniline dyes. It is an industry peculiarly suited to the 
German genius, which has brought to a pitch of s ~cess hitherto un attained in 
England the oombination of soientifio chemical research with commercial 
enterprise. The result of this predominance has been that when war put an 
end to trade between Germany and the United Kingdom, the British textile 
industL"ies were th.reatened with a very serious shortage of dyes, a shortage 
which if allowed to persist, nlight havo s~ri .s  imperilled these great 
industries, 'Which iuyohe millions of 110unds of oapital and which 
produce materials required for our military and naval forces. An 
urgent eces~it  of this kind puts the case quite outsile the ca.tegory 
of promotion of industries in the ordinary sense of the term. It will be 
observed also thit the lion's share of the capital is to be put up by 
private enterprise, so that the soheme is yery far from being entirely 
dependent on financial assistance from Government. Y et t ~r 

special feature in this case deserves notice. It is of the essence of f!. sobeme 
of the kind that its results should be immediate, as the whole basis of the 
BOheme is the ec~ssit  for the supply during the war of artioles whose normal 
sources have been interfered with by the war It would take, I believe, 
probably not less than a couple of years to start a dye industry on a large 
BOale from the very beginning, and if Goyernment in India were to attempt 
an analogous enterprise, we should probably sec no results until after the war 
was over. I understand that the new company which is to be formed in 
England is to take over existing works which they will develop and extend. 
Skilled chemists and workmen are readily available. It will be a matter of 
expansion rather than of making a beginning, and results will very rapidly 
be seen. These preliminary conditions do not exist in India. Nor does the 
motive which has inspired the British Government in initiating this sohtame, 
apply with anything like the sa.me force in this country. It is not essential 
for us to make oUl'S61ves self-sllpporting so long as England is able to produce 
and sllpply to Ui the articles which we require. O~ textile m ~t rers 
'can participate in the ad vant&o0'6S of this scheme whlch has been specIfically 
thrown OpSal to them For tUB as for mach else we have to tha.nk the over 
whelming power of the British Navy, whioh has enablel our trade ,vith the 
United Kingdom to go on uninterrupted, although the greater part of the 
civilised world is at war. 

e, While in these considerations which I have put before Council I have 
been compelled - and I trust Hon'ble Members will ~ i~ e very. un willingly 
_ to pour some s ri ~ i s of cold water 0!l the s~ ' ti s. which Bre repre-
aented by the Resolution, I hope I have not gIven the llDpres&lOn that I rega1'd 
the present situation 88 one out of ,,·hich no advantage can be reaped for 
Indiain trade. To my mind it is simply a question of proportion - of what is 
practicable, and of what is less r cti~b e. or altogatber impraoticable .• It 
11 on this point that I ~ iss~e with .the 'b ~ Mr. Surendra N~t  Banel'JC8. 
He has told us that Indlan Industries are wanIng &Ild that now'. the oI)por-
tuuity for their reconstruotion. I should dispute ~ e acouraoy of both these 
statem.ents I do not oonsider that they are wanIng. If you look back 6, 10 
or 16yeal'8, you will Bee that there has been It steady development. If the1 
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were waning, if they ~re really in danger of extinction, it would be impossible 
to re.construot them at such a time as the present. l"ew industries cannot 
under the stimulus of n few ll1on llist acoidental shelter from com petition, 
spring fully developed into oxistenoe 811Ch forced growths would be liable 
to wither like hOt-.tlOUS6 flowers at the first oold b ~t of adversity. But there 
is a ,"ery practical field fo1' effort where Indian manufacturers are ah-eady 
producing goods of a similar type t.o those now imported from oountries with 
which we are at ,va.r. 'rhese industries have proved themselves hardy enough 
to weather the stress of oompetitionJ and for them the opportunity is obvious. 
They have the chance now of pushing their goods; of establishing connections 
which it is to be hoped they will be able to preserve after the war; and of 
increa.sing their production: thus beooming able to reduce their prices and so 
to be l'.luch more formidable ~ m etit rs  should they again have to compete 
with cheap German and Austria,n goods. Expansion of this kind does not 
necessa.rily require large expenditure of capital. Suoh a programme may 
BOund dull and unambitious as compared with the l.&rger visions, which the 
llon'ble Mo'\"er has adumbrated, of new industries springing into life througb-
out India, but all the sa.me it is a very sure a.nd useful line of development. 
It must be remembered that there is a ,-ery considerable number of artioles 
now imported from Germany and Austria, which are also produced in this 
country, such as certain classes of woollens and cottons; certain types of glass-
ware, including such speciallndiau articles 8S bangles and perSonal ornamentsJ 
and fancy goods generally; va.rious kinds of earthenware and celluloid 
ID.3.(lufaeture3, pencils, JD.3.tche3, articles of aluminium and so ou. To the pro-
ducers of all these the present situation affords a very real opportunity. 'fhe 
Bon'hle Mr. Banerjee threw down a challenge to the Government. He 
said-I think I have got his words fairly accurately-he said 'We are tired 
of aU these ere ~ and so on: what 'we want is a modicum of action. ' He 
added in one of his most eloquent periods 'Has anything been done since the 
outbreak of war-anything tangible, anything definite, to help industries in 
India r' and he went on to say 'I think the an&wer must be in the negative.' 
Now, Sir, I am quite prepared to take up that challenge. Government from 
the very beginning of the war have had a very definite policy in this matter. 
Holding as we do the view that it is in the direction of development of existing 
industries that the greatest commercial advantage CAn be secured from the 
war, we have sh3ped our policy aooordingly. Our special enJeavour has 
been to give every assistanoe in bringing together Indian manufacturers 
and buyers who hitherto have been importers of German and Austrian 
goods. With this end in view the Oommercial Intelligence Department 
have issuei a number of pamphlets dealing with the different' industries 
concerned, and have instituted an exhibition of samples of imported German 
and A.ustrian goods and of Indian manufaoturea whioh compete with a.hem. 
and could now take their place. This exhibition W88 opened at Oalcutta and 
has since heen transferred. successively to .Madras and Oawnpore. It is now 
at Dalhi, and I can assure Hon'ble Members who have shown 80 much interest" 
in this question, that they would find it well worth a visit. From here it 
will be transferred. to Lahore and possibly later on to oiher oommercial 
centres. The exhibition has met with a most gratifying lucoeaa. The Oom-
merciAI Intelligence n.,partment opanad it originally at Caloutta &8 aometbing 
of an experiment, and that its wefulnes$ has been apprecia.ted by the 
commercial commllnity is evidenced by the readiness of manufacture1'8 to aend. 
in exhibits, by the number of visitors, and by the requests whioh we promptly 
:received to pass it on to the other t~ which I have mentioned. It baa aleO 
shown, I thInk, that Government been r~ on the right linea. One 
of the bst ~ es which .tand in the way of tIae developmeni of Indian 
industries is laok of enterprise on the part of manufacturers in paahing their 
goods. Their tendency is to hide then light under a babel, while their 
Buropean competitor ,laoea his on a hill-top, and,lO far as his conacienoe 
permit., mrrollwis it with magnifJing lelUl8l. We ha.'Y8 had oon1irmuion of 
this in certain casea where 1lrma who haye been short of articles which the, 
1I88d to import fro:n (:Jermany or Austria, have dilOOvered for the flnt time 
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t r ~  the exhibition that these articles are heinCl' produced in India and in . ~  

?ne ('ase even. III the same town, without their knowing it. In that particular 
Instance and In some others, ord<:rs have already been placed, and thel'e is good 
reason to hopp, that more business will yet result from the exhibition. I am 
e~~ glad. to ~ e this opportunity of paying a tribute to the energy and 
abilIty with whlCh the exhibition has been organised by Mr. Ley, the Dir{'ctor" 
General of COlllmercial I te i~e ce and. the officers wOl'kinO' under hinI to ., , 0' 

whom much of its success has-bep,n due. Local Governments have also been 
ct~ e in similar directions. They have held conferences and ~ instructed 
!heIr of!icers to make special inquiries into the possible expansion of existing 
Industries or the revnral of those which have suffered frOln German and 
Austrian competition in the past. They have set aside funds for these inquiries 
and for erperiments irr lnallufacture. rl'he Hon'ble lIr. Carr has explained 
to Coun.cil what, for instance, is being done in :\fadras, where the Director of 
Indust:lcs h.as been carrying 011 demonstrations in the manufacture of pencils, 
glass, hmebrlCks and in oil-pressing-this latter to meet the economic difficulty 
caused by the falling off in demand for oil-nuts on the Continent. In the 
United Provin.ces and in other Proyinces similar assistance has been given. 
The Hon'ble Sir Ibrahim Rahimtoola asked: '''That is the use of these 
demonstrati?ns? ' I. put it to Council, surely if you can show by the 
actual workIng of an Industry that an industry can be worked at a profit, then 

~ the State has gone as far as it can reasonably b'e expected to go. If you can 
show that a thing can be worked at a profit, it should not be very difficult 
for private enterprise then to step in and take advantage of the 
knowledge it has thus acquired. The Government of India also have not 
been neglectful of the aspect of the war to which I have just refelTed in 
connection with Madras, namely, the question of how the markets for our 
exported produce which have been lost through it, can be made good. This 
is an extremely difficult matter, and from the nature of the case is one 
in which the possible scope for Government assista!!ce is limited. What we 
have done is to appoint au Indian Trade Comr.nissioner in London to work 
in close touch with the British 'Board of Trade. His special duty is to endea-
vour to place with British manufacturers those raw products which have 
hitherto found markets in Gernla!:y and Austria or in other parts of Europe 
where manufactures are now in abeyance owing to the war. }"or this purpose 
we have selected a particularly able officer, Mr. Gubbay, the Collector of 
Customs in Bombay, who is thoroughly conversant with 1 ndian commerce and 
industry. It is too eal-}Y yet to say ,,",hat results can be obtained and the post 
must for the present be regarded as an experiment. 

"  I have already explained that in our present financial circumstances 
Government cannot contemplate a l)olicy of locking up large sums in the 
initiation of industrial enterprises. At the same time we have given very full 
consideration to the question of -whether-and, if so, in what form-we could help 
trade in the special circumstances of the war, and we took the opportunity of 
diacussing the matter with financial and commercial opinion in connection 
with the question of whether any special support was required for the cotton 
trade last autumn. The conclusion we came to was that Government could 
most usefully intervene in the direction of making good to some extent the 
curtailment of credit and the "ithdrawal of financial facilities by which trade 
in general is hampered during It war. In pursuance of this poiicy, the Finance 
Department announced at the beginning of the year, as Hon'ble Members 
will remember that Governluent were ~ prepared to make loans to the 
Presidency Baili to a reasonable extent for the general assistance of trace, 
and in order to seoure funds for this purpose, as for other emergencies which 
may arise, Government have taken power to obtain funds from the Paper 
Ourrency Reserve up to £4. millions for loans to Fresidency Banks. By this 
means Government hope to have removed the apprehension of any ultimate 
mortage of banking funds, since we are thus enabling ~ e ~resi e c . ~ 
t~ make re-advanQe8, if necessary. to other banks, who In theIr turn will be.m 
a 'Position to finance industry more freely than would have been .otherwme 
possible. ;Banking facilities are the life-blood of the body economio and our 
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• 1) " E 'fshalpal [MTH PDllVA1\Y, 1916.) 
[lJr. Olm'k j Mf', BQtler}Cp; ltlJtl . 

Singh. ] 

, .. '  1 t th fl w throufI'h. its ~i s. We .aro in effect by 
aun has been ~  ~ m  ~e . ~ . . 0 .. ,,'holt: i ~tri  nn <l finanolal 'litem of the! 
these me s rc~  strengLllenl,n:,) thee' ,'1 tl at this is a more 1)18otloal meafiure 
c tr~.  and I ~  put It to 'O~ ~~ which we are now paaaing. than if we 
ill a crltIcal perIOd such as thnt thN u:-. . h" 1  . b'-or t i~ t not auooeed 

.  1  . uudcl'taklnS?8 w W 1 mltt" --0 • 
were to lock np arge s.ums 10 ":'I, I' th'e for a loDI time to GOme. 
but which could not, ~ U!lY s..~  ~e re~~' ~ part of the . b~ .'iaoked 
The Hon'ble Hr. Banerjee lD connection ":1 ., whioJa,h8 elted· bat 

fte ~b~ i  ~  t c . .. ' ~ 
I~e ~ not folloW', as he seemed molined to augpI\--,' ",' ',' ., 
patriots-" 

The Bon'ble Mr. Banerjee :_" 1 did Dot • .,... bad tafUJ 
at all." 

The O ~ e Mr. Clark :_rl I did not say bad faith, I &/lid bad 
patriots. If there were cases where bood sec rit ~ had been offered, and where 
in his opinion Banks were asking unreasonable rates of interest or refused t.o 
lend altogeth;r, Government will be very glad to look into the matter." 

The Hon'ble:Mr. Banerjee :-" May I intervene for a moment P 
What I wanted to suggest \vas that in the case of India.n concerns these Banks 
were timid and shy in making ad va noes upon security. That was the whole 
inference that I wanted to draw." 

The Bon'ble Mr. Clark :-" In any case, Sir, we have no evidenoe 
of such ~ having occurred; but if the Hon'ble Member carea to supply 
me with details, I shall be very glad to look into the matter." 

The Bon'ble 1tIr. Banerjee :-" Oerta.inly, I will." 

The Bon'ble .Mr. Clark :-" I hope I have aaid IlUflioient to ahow 
that while Goverr.ment cannot for the rea80m given agree to the prooiae 
proposals put forward by the Bon'ble Raja, they are fuUy in sympathy with 
the object which he has in view and have not been neglectful of meall8 to 
attain it or ungenerous in the help they have given to trade. I am very loath 
to reject a resolution when, as in this case, it is abundantly olear that. Govern-
ment and the supporters of the Resolution are to 80 large an extent at one. 
Perhaps I may make a 8uggestion to tbe Hon'hle Kember. If he would be 
willing to modify the wording of his motion 80 that it might become a general 
recommentiat'1ln in favour of Government continuing, in 'fiew of the praeni 
situation, to dard such aasidanoe and lnJ:,ration as might be Cotie&ble in 
the promotion of industrial enterprise in . I should be very g to accept 
'1." 1 . 

The Hon'ble Baja KlUIhalpa1 Singh :-" Sir, it affords me the 
highest grati1ication to find my I'NOlution 10 favourably received by the DOD-
official members of the Oouncil. In the ooune of hie rep), the lIoD'ble 
lIr. Clark has given the J'e&8Ona whv he cannot accept the reIOlution .. it auc1a, 
but he expressea his willingneaa to accept the resolution 011 behalf of the 
Government if it be 1JUt in a IOmewhat &lll8ndeci form. The form be ~ ... 
U  • T~ the Connell recommend. that in riew of the opportuDi9' oIfelea bl 
the ceswtlOJl of import. from hostile countries Government ahOa1cl atrora 
such ,.stance and oo-operation aa ma,. be ~c b e in the promotlcm of 
industrial enterpri8e in India..' I glad),. and gratefullr aooept the .unettion 
and .~ lea'Ye to withdraw·the reeolution moved b, me, and to aubadfute ~ 
res ~ sugg.ted bJ the HOD'bIe Mr. Olark, to whom I teDder mr grateful 
thank •. " . 
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The following resolution was then put and aocepted:-

I That tbis Coullcil recommends tlia.t ill view of the opportunity afforded by the cessation 
of imports from hostile countries, Government should afford such assistance and co .. opera.tion 
.a may be practicable in the }lfomotion of industrial enterprise ill India.' 

The Oouncil adjourned to Tuaday, the 2nd March, 1915. 

DELHI: 

fiB li'h MarcA, 1915. 

w. H. VINOBN'l., 
8etJrelMy to IltJ ~' I i~Ot~ 'i~ 

ugUltJIi"e DepMemeJ. 
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APPENDIXA. 
(Refe'r1'ed to in the Answer to Q'uestion 1, page 256, ante.) 

Statement showing approximately the number of British Indian subjects 
in the various Colonies. 

Trinidad. • • • • 111,100 
British Guiana • • • • 129,389 
Jamaica • • 2.0,000 
Fiji • 44,220 
Surinam • • • • 26,919 
Reunion • • • 3,012 
Mauritius • 257,697 
Federated Malay States • • • • 2.10 .. 000 
Straits Settlements • • • • • Figa.res not available. 
Cape Colony · • • • 6,606 
Natal • • • 133,031 
Transvaal • • • • 10,048 
Orange Free State • • • • · . 106 
Southern Rhodesia • Figures not availabk · • • • 
Australia • • • • Ditto. 
New Zealand • • • • • Ditto. 
Causdt. • • 2,500 or 4,600 (the number 

is uncertain). 
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APPENDIX B. 

(Re/en'ed to in the Anslcer to Question. 6, page 257, onte.) 

List of IIinrlu and Muhanlmadan Ol'phnnnges. 

c 
Z 

1 I Hind\: (Brahmo) Or ~ e • l!a:lr .. Presidency 
I 

2  ! P. T. Chcnll"l"1"":1.l".:>v ~ ic e '  
i (Hindu) O 'i b . ~ 
I 

3 I,' Ra7.skrilhns (Him11l) Stadeuil' Ii 

Home. 
. I 

1 III t mm Or S~ ., 

! I Muhammadan Orpbanage . ! 

S ! Boarding House attacblod to ! 
I lIalamnl rloolD. mr ~ r t  i 
OrphAr.age) . 

Ditto 

Ditto 

llitto 

Ditto 

Ditto 

j Boarding House attacbed to I Ditto 
I ~ i rci b High Idl001 I 
(Muhammadatl Orphar.age). 

, Anjnm8D-i-Hima,-t-i·l&1am (Mn. i Ditto 
ha:mnal!&n Orphanage). 

... 

1 Sheth .m~  Lallubbai Kapole; Bombay Praidenry 
i c OT ~. ! 

J Kapole-'lIindu) Orpba&age 
i 

. 
I 

Ditto 

. I 
I l-.mchhoddaa Cbatoorbr.uj Cutehi: Dittc 
Lohau (Hindn) Orphanage. ! 

I 

4,' Banat.-.la and Ellkbad.-ala : 
Lehan. (lliDdu) Orphanage.. ~ 

6  . Balai LobaDa (Hicdn) OrphaDap. ' 

e Lady ~O' 'tbc te (Hinda) Orphan. 
age. 

i Ebree Guja-at Vmhya (lliDda) 
s.bhL 

• Hindu J..natb Aahram 

t .Hiad ADath ~br m 
:: , 

10 The (Hindu) lJahajaD Home fOI'l 
Destitute Children. ! 

11 Jasraj Walji (HiDdu) Dalai ! 
Lobana Orphu.asto. ! 

12 I .. ~ i  F.i. ~  Lobaua Orphan-
age. ; 

13 Cutclli (HinUu) ~  Orphu-.,... 

1 TW Poor SIJlUU lIuh_dIlIIdK 
Orpbauge. 

2 "IDe ~ HlIIlnDi (llubemm..t. 
an) Orpba1ltli8. 

I Baji Jtderia Hajl Ainae4 Pakl 
(llubammadaD) Orpha_,e. 

Ditto 

Ditto 

Ditto 

Ditto 

Ditto 

Data 

Ditto 

Ditto • 

• 

• 

I NV~ R o. 

Where .ituated. 
I ~  ATE'" I~ .Aoa 
,DI'BTn'UTJO:OC • 1--,--

Cocanada 

• Rnnda1l'a Road, Vepery, 
lIadru. 

• ('ar Strt'et. Mylapur. 
:Madras. 

Areot • 

'/ J.mhcrpet. Yaniyambadi. i 
~ vrth J. root Diat.rtet . 

./ Fort Yanilamhadi. North 

I J.rcot Ihatrict. 
• ~ ew 'fo'fl"'n, '" an\yambacli, 
1\ortb Arcot Digrid. 

i 
I 
I 

• ,Big 1I01qQe, TripUcaoe I 
Higb Road. :Madra&. I 

• 8S, Narayan Dboru Street, 
Bombay. 

• Dalldji'a Gull,. Bblll-! 
e.h".r Road, Bomba,. ! 
Kanda1lad, ao.d, Bom-i 
bay. , 

Ditto · ; 
I 

~  Paft! RGad. BC1Ilbay • I 
, I 'j Ahmedabad • j 

·1 
•  N Id!ad, Eaa. DiItriGt 

• Braacb Cit, •  I 

• Xaraebl 

• Do. • • • 

• Do. 

• 128, Jack.,. II_Jie! 
atnee. 'Bow.,. 
.IKbt. )I-2W. BOIII'-I. 

un. Dcrota4 Itnd, Bom-.. ,. 

I 

Eoy.. Girls. 

403 

146 

U 

80 

SO 

About 
80 

13 

28 

II 

n 

HoI 

1\0 

177 

61 

is 

U 

80 

10 

18 

10 

15 

... 

... 

18 

, 

... 

... 

... 

... 



List of Hindu and Muhammadan Orphan ages-contd, 

~ _{&me of Orpbanage, .. X8U1e of Pru"ir:ce, Wilt·"" lilua.teJ. 

"t: 
co 
CIl 

! ---------------
• --••• - -------~ ---# •• ---------

4 Sir Cunimhhoy Ebrahim Kltoja 
(11 uham\l1adaa) Orpbo,lIage. 

~ ' ibb~i Kal'amali KhoJIl (lIu· 
hammail1:t) Orpbnage, 

(j IAdba EbrJ.lli (liuba:nmar]a.n) 
Orphaua.ge. 

7 Jumma lJuljiJ (Muhammacbu) 
Orpba:lIlge. 

liomilRY Presidcilcy 

Ditto 

Ditto 

Ditto 

8 Ab:1ulla Haji Dawood Uowln Mu- Uitto 
laammlldau Female Orpbauage. 

{) lustitution (Yubamms.dan) manage:! Ditto 
by Mr. lJaji Saleb lIahomel aud 
Committee. 

1 Calcutta Orpbatl&ge for Hindu Dongal Preaidellc1 
cbildren. 

2 Orpbanage establi!bed \'y n. com- Ditto 
mitte of Hindus. 

8 tiaragachi Anath Alram (Hindu) Ditto 
\.orphanage. 

1 Muhammadan Orpbanage 

Ditto ditto 

3 lluhamrnMall Orpbanage 

• lInh .... mMau. Orphanage 

IHtto 

Ditto 

Ditto 

Ditto 

1 Setb Lacbbmi Chand (Hindu) UnitN ProvinCei 
Orphanage. 

2 \raiabya (Hindu) Orpbanage 

8 ~m  (Uldu) Orphanage _ 

, IUndu Orpbar.-.;e 

, Dayanand (Hindu) OrphanAge 

8 Arp. Se.maj (Hindu) Orphanage • 

'I Hlndll Orpbaoap • 

8 BInda OrphaDage 

I Bundelkband (HiDdu) Orphanage. 

10 A.rJa s.maj (Hioda) Orphanage • 

11 lIacDonnel (Hindu) Orphanage 
(for HiDdu aDd l[ ubammadan 
OrpbaM of all cut.). 

1 lluaUa OrpbaDap . 

I Quari IalUDia Orpbauce 

• Wamia 0rpbaDap 

4 anni llnbn ........ Orphanage 

Ditto 

Ditto 

Ditto 

Ditto 

Ditto 

Ditto • 

Ditto • 

DiUo 

Ditto 

Ditto • 

Ditto • 

Ditto • 

Ditto 

i~t  

! 
i 

2a:nuel Shert, Bombay 

I """, 
'/ID tho COmly,uud o' t ~ 
J nmm!! lluv.jid, B ,mlia.,Y. 

Chillchponkli, Bo:nbay 

12-1, Balaram GbOle'. 
Street, Calcutta. 

~ \' i  Xaclia District 

81lragnebi, Beldanga, 
M nrabidabsJ Vistrict, 

• B, f yl'd Salle'. LIlDe. 
Calcutta. 

• 13, Ram Moblln Bose'. 
Lane. CalcuttA 

• ~ Town 

• Noakbali Town 

Village KMmuli. Diatricl 
Debra Dull. 

• Eastern K atchery Road, 
lIoornt City. 

_ Khurja, 
i ~ 'ict. 

Bnlandlhabr 

Hrindabsll. Muttl'a Diltrict 

Civil Linea. Bareilly. 

_ La 'I'onobe Road, Cawn-
pore. 

• A,llabablld 

• BaudaCUy • 

• Jaunpor 

• ~r m r 

_ Mohalla Dbamawala. 
Debra Dun. 

• Agra 

• BareUl.1.City. 

Jahanabad City. Rai 
Barally Diatrict. 

• lIuhaUa lIoghalpara. 
~ 

I :N tTlrBJ:R OJ' 
i I:-;lIA,TE5 I~ EAon 
J 

1 1'\',;-( ITUTW:->. 
1 ______ --

I I Boy.. J Girls. 

I 
i 

j 
20 ! 

50 

I 
1 

50; 

i 
j 

681 

I 
5! 

J 

10 I 

165 

82 

20 

6 

37 

15 

1 

i 

9 

48 aDana 
a wi-
do .... 

34 

60 

Ii 

IS 

J 

11 

3 

7 

Si 

8 

15 

8 

I 

6 

3 

... 
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List of Hindu and Muhamluadan Orphanages-cOAOld. 

:Xame of!Orphausp. NAlne of Proyiuoo. Where altoated. 

NUll ••• o:r Ill-
.AT... I ..... CBI 
I)tSTl'l'tTTIOll. 15 I 

z ! 
;e I 
.~ ! : ~ . Girls. 
~ 1 _______________________ 

1 
__________________ _ 

---6-, Riual Qaraa Yateem Xbaua United ProTinoee. .' l-B-ar-ar--Fal-.--PD-j.---::-,  -1J i-=--
: llusalmauan. 8bankat Bagh.lIoreda- I 

II I ! bad. I 

1 l'atrem Khana i i ~ I UiUo . \: Jlllballa Aalatpura, : 
I (lIuhammadaD) Orphanage. lloradabad. 

s I Anjuma'!l Ma.waD-ul·Istam I DitCo • I Moballa Nakba. Sam-i 
b~m  Orphanage. ! I bbal. Dlmitltlloradahad I 

9 Ia1ami. Orphanage 

1 0 Ilalamia OrphaDage 
·1 J)itio • i Coloae1poj. Call1'1lpore : 

. I Ditto • I AUahat..d •  , 
j 

11 I AlljUDWllllamia Orpbaage Ditto 

12 8uum ){lIbaJDmedan OrpbaDace. Ditto 

1S Shia llohaJDmw1aD 0rpbaDage It~ 

1 BiBtiu Orp ..... 

I  H ildn OrpbaDage 

S Hindu Orphaup 

, HdlduOrpbaDage 
I b ~ 

8 Hi1lchl Gir~ OrphaDap 

7 i c ~ 

• Punjab 

i~ 

Ditto 

Ditto 

Ditto 

Ditto 

Ditto 

8 Kbala 0rplIa0ace (Binda- Ditto 

t»..kh). 

sa ..u,.a Or ~ (Hhulu) • 

10 nat. OrphaDap (Hir •• -
I Sikh). 

11 ! HiAclu 0rpaDap 
I 

11 ! BiDdll 0rpaDq.. • 

1 1\ lrI ulwmmed au ~ 
2 Ialamia 0rphaD8p -

3 lIubammadaa Orphamlge 

• llulaammedaQ 0rplIa0ace 

,  I Wuai Orphuep 

I 11 .... "" Orphe ... 

DiUo 

DWo • 

Ditio 

Ditto • 

DiUo • 

Ditto • 

Diito • 

Ditto • 

Ditto • 

Ditto : 

Dlt.to • 

• 

• 

• Bt_ ad on.. . 

I .,.. (RiMa) Orplr_,p • 

1 Aaj._.aIamia Orph"... 

S fte ..,... (M.' F 1 II.) 
0":. ...... BoiPaOrJ' .11. 

1 ...... ..&.a. 
0rJ' 1 IF 

Ditto 

Ditto 

Ditto 

• 

• 

I 
• ! Ghuipar 
I I  . · i .l.minabad, Luokuow • 

•  I OaIi Shah Cbob. Tbaua ! 
, ChaU.. Laebow. . 

.1 Xuatrarprh • 

· I Den Olaui Xbu. Oit, 

./ a... · I 
! 

• ! 
PII'O&8JIOI'8 Cutoanaarut • i 

• PeIOMpOI'e • · I 
• BJ.iwaal (B*r ~ . ! 
· Owjru... . I 

Ditto • 

.! .bttIe.r 
I 

I 

DiUD 
•  I • • ,-

· i I.han • 
I 
.\ Itot .1Wul It.... . 

· 
j 

· I 
I 

I 

· . . 

·ISWat. .j 
• I Ji-.r a.t'-,., Lahore I 

I 
· I.a.... 

DiU. • 

DiMD • 

DiCiD • 

. DiM,.,. ........ 
· 00...,... . 

· .at • .,.,. 
· ,..,. .......... 

• 
· ..... ,. ....... 
• w..,.'AcID, • 

• 1 

· ~ 
i 

· : 
I 
I 

'1 
:1 
· I 
i 

oj 

· , 
! 
•  I 

• 

.. 0. r.1. DeW-". _ 1.. .o--.... u-r. 

6: , 

6i 

sa· I 

lJ 

b 

118 

I 

11 

48 

4.t 

100 

II 

a 

III 

11 

11 

11 

• 
I 

J 

J 

I 

M 

J. 

'1 

1 

19 

78 

H 

I 

I 

• 

11 

Ii 

1 

• . .. 
1 

• 
... 
I 

... 

... 

... 




